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cially by the Indian Red Crosg Society; and

(b) by whom the erstwhile Red Cross
Welfare Service in military hospitals is now
being looked after?

| THE DEPUTY MINISTER For DEFENCE
(SARDAR S. S. MAIITHIA): (a) The Military
Hospitals are not aided by the Indian Red
Cross Society now except that certain Red
Cross Stores and a grant of rupee one per bed
per annum towards the purchase of news-
papers and periodicals for patients are
contributed by the Society.

(b) The Ministry of Defence.

FORTS UNDER THE MANAGEMENT OF
DEFENCE MINISTRY

84. SHRI M. VALIULLA: Will the
Minister for DEFENCE be pleased to
state:

(@) the number of forts which are under
the management of the Ministry of Defence
at present;

(b) whether they are used for military
exercises; and

(c) what was the expenditure incurred on
the maintenance of these
. forts in year 1952-53?

THeE  MINISTER rFor  DEFENCE
ORGANIZATION (SHRI MAHAVIR TYAGI):
(a) Nineteen.

(b) Yes.
(c) Rs. 8,49,187/1/-.

ACCIDENTS DUE TO MILITARY ROUTINE

EXERCISES
85. SHRI M. VALIULLA: Will the
Minister for DereNce be pleased. to

state the number of:
(@) members of the military forces; and
(b) civilians;
who—
(i) died; and
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(ii) suTfered injury, as a result of
military routine exercises in each of the years
1951-52 and 1952-53?

THe DEPUTY MINISTER For DEFENCE
(SARDAR S. S. MAJITHIA) : The information is
being obtained from the lower formations and
will be laid on the Table of the House as soon
as possible.

THE BUDGET (RAILWAYS), 1954-55
—GENERAL  DISCUSSION—Conti-
nued.

MR. CHAIRMAN: We now get back to the
discussion of the Railway Budget.

SARDAR BUDH SINGH (Jammu and
Kashmir):
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(([SHRI  MAHAVIR TYAGI (THE
MINISTER FOR DEFENCE ORGANISATION) : Sir,
In connection with Kashmir about which the
hon. Member has spoken, | wish to submit
that there is no danger of any kind of
(invasion. And if ever there is an invasion, |
assure you that even without there being «a
railway line we are sufficiently prepared for
it.]

Dr. P. V. KANE (Nominated): Mr.
Chairman, the Railway Budget has now been
discussed for more than two days. It is for the
first time that | have ever studied the Railway
Budget. re experienced hon. Members have
already dealt with it, but there is one point
which has not so far been touched upon. The
hon. the Railway Minister in his speech
delivered in the other House says on page 9:

"We have under consideration a few
proposals for new constructions. Surveys
for these were arranged to be undertaken in
the current year. One of these is the
proposed Ir.dore-Ujjain Broad Gauge line.
The others are the rail connection to Etah,
the Mangalore-Hassan, etc., etc."

He mentioned six or seven, but | am
interested' only in Diva-Dasgaon project. |
understand that surveys have been ordered to
be undertaken. | find from the booklet "The
Progress of the Five Year Plan on Indian
Railways", in Annexure Ill, at the end of the
last page, "Important Survey Projects in the
Fourth Year of the Plan" under Central
Railway, Kurla-Trombay. This is a line for a
few miles only for the oil refinery. And the
next is Diva-Dasgaon. | would like to draw
the attention of the hon. Minister to this fact
that there is hardly any portion of the Indian
subcontinent, which is so large as this area,
without any rail link. It is three hundred
miles long and 40 miles

tEnglish Translation.
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broad, and the population, on modest
calculations, is about 25 lakhs. It comprises
the districts of Ratnagiri, Thana and Kolaba.

3P.M.

Now, these people have been neglected under
the British rule and even after six or seven
years of independence nothing has been done
for this large mass of humanity in a State
which professes to be a Welfare State. | may
tell hon. Members that in my boyhood and
also in my youth, the British Government had
several projects about the line right from
Mumbra, Diva and Karjat down to Goa, and
several of those projects came to nothing. |
remember that my own family land was
notified in the Government Gazette as likely
to be acquired for the Railway and nothing
came out of it. | would ask the hon. Minister
whether in the archives of his office those
plans and projects are still there. That was
about 10 years ago. What | am driving at is
that this large part of the country—a very
largely populated area—has been neglected
by the British and there was a reason for it.
The British were concerned in constructing
Railways with two objects, viz, the strategic
object for military purposes and secondly, to
increase their own import and export trade.
Therefore they were neglecting all the
amenities to be given to such a large mass of
humanity which has been instrumental in
developing the textile mills in Bombay. Hon.
Members will remember that Bombay is a
very big city and the mill hands— they did
not call them mill men but they called them
mill hands—came from this part of the
country and | would put their present number
(with their families) at about 5 lakhs on a
modest estimate. These five lakhs of people
go to Bombav and come back to their native
place. There was at that time a single shipping
line—now there are one or two more—which
catered for these people and at some ports
steamers were coming only three times a
week.
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I would request the hon. Minister to see what
sufferings and troubles these people are undergoing. |
will request him just to go from Bombay for two days

General Discussion 1034

notice of the hon. the Railway Minister.

SHRI N. B. DESHMUKH (Hyder-

to Ratnagiri by steamer, but without the paraphernalia gpaq) :

of the red-coated chaprassis; let him go as a private

gentleman—of course he may be attended by plain-
clothed men to which | have no objection—he may
go to Ratnagiri and see what bad arrangements are
there for people to get down at midnight from the
ship. There is no provision made for wharf or
anything of the kind and many accidents happen
there. Let him come back again by the State Trans-
port. Now from Ratnagiri there is no railway line.
The nearest railway line from Ratnagiri is at a
distance of about 82 miles. Similarly there is no
railway line in any part of the Ratnagiri district. They
are connected sometimes with Satara or Karad, about
70 miles from Chiplun. In ‘hat way these people have
to undergo a lot of trouble. I am submitting a'l this
for the reason that simple surveys should not be made
and then kept in some pigeonhole in the office. Let
the hon. Minister apply his mind to the survey
immediately in this 4th year of the plan and finish the
work . in the fifth.

To begin with, he should make a survey quickly
and then act thereon, at least finish the line between
Diva and Dasgaon which is only about 60 miles. That
is only a fifth part of the total length you require from
Diva to Goa. In my boyhood it -equired 10 days in
the rainy season for going from my native place
which is only 80 miles from Bombay, as the crow
flies; and even now by the State Transport often

(progress )
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native place. During the last 55 years | have
travelled about 500 times by steamer to the Ratnagiri
district and I have travelled about 100 times by motor
transport. In this large House there is no spokesman
on behalf of the poor mass of humanity in the Konkan
and, therefore, 1 am particularly anxious to bring
this to the
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[For English translation, see Appendix
VII, Annexure No. 68.]
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Dr. RADHA KUMUD MOOKEHJI
(Nominated): Sir, 1 am inclined to say that
life is short and art is long, for it is difficult
to discuss, within the limits of the time
allowed, a vast subject like the Railway
Budget. Moreover, the Railway Budget may
be compared to a flowing stream. It hardly
offers any fixed' points or elements of
stability upon which a proper budget may be
based.

At the outset, | should like to congratulate
the hon. the Railway Minister on the lucidity
and comprehensiveness of the statement that
he has made on the Railway Budget. At the
same time | should like to add my word of
congratulation to the Railway Board and
other officials who have been very helpful in
framing an extremely valuable literature
which throws light upon all aspects of the
working of the complex system of our
Railways and for having shown great ability
and capacity in giving a proper presentation
of the material which they have studied with
S0 much care.

I have listened to the criticism that has been
advanced by the Opposition against the
working of the railway system. | am afraid
that perhaps they are missing the wood for the
trees. | should like to take one fundamental
position with reference to which the entire
system of the working of the Railways may be
judged. | am taking lhe present year 1954-55.
I do not go back to the last three years.
1952—1954. Supposing we take our stand on
the latest figures, we find that the net traffic
receipts expected from the working of the
Railways during 1954-P5 amount to about Rs.
48-72 crores. Now, this net surplus is to be
gained on the total amount of capital that has
been employed on the Railways. The assets of
the Railways have been valued at roughly Rs.
900 crores. If you consider the Railways as
one of our greatest national undertakings, as
one of our nationalised industries, you must
judge of it according to the commercial
standards applicable to the working of other
industrial concerns. So on a
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capital estimated at about Rs. 900 crores, the
Railways are able to achieve a gain of about
Rs. 49 crepes and This works out to a rate of
return of just above 5 per cent. | want to ask
my hon. friends of the Opposition whether
this is not a result on which the Railway
Administration cannot be congratulated. |
think that it is very difficult for any industrial
enterprise to achieve a net earning of 5 per
cent. The hon. the Railway Minister, as | said,
is very, very careful in placing the proper facts
and figures on the basis of which we have to
judge at the success of the system. On page 4,
having stated the trend of events, he says; that
there is a "trend of continued increase in the
working expenses of the Railways and the
progressive diminution of the Railway
surplus." Further he says: "working expenses
have been going u» owing to factors over
which we have but little control.” In this
connection | should like to say that the
Railways as the largest of our national under-
takings should be judged by very large
standards which are appropriate for large
concerns like this.

After all, the railway administration suffers
from certain difficulties which are absolutely
beyond its control. The first of these grave
difficulties arises from the spread of
corruption amongst all ranks of people who
have to do something with the railways. Now,
this is a reflection of our national character. Is
it meant that by administrative ordinances or
by legislation the national character may be
improved? No legislation can produce a
moral standard as required in the country for
keeping up the efficiency of national
undertaking like the railways.

The second class of factors over which the
railways have little control arises out of the
economic situation in the country. Now, the
economic situation cannot be made to order.
For instance, the Budget for 1954-55 envi-
sages .certain favourable conditions which |
for one do not think can be realised. There is
provisions in the Budget for 1954-55 for an
increase of earnings from fares and freights
but
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[Dr. Radha Kumud Mookerji.] this
increase may not materialise due to several
factors which are beyond the control of the
railway administration.

First of all, there is a steady fall in the
prices of agricultural products in the country.
What effect does it have on the railway
traffic? | think that this fall in the price of
agricultural products by which the farmers
suffer most is not at all a fillip to traffic. | am
reminded of the famous phrase "there was
plenty and the farmers were ruined".

Now, the second factor is the decrease of
purchasing power of the middle classes. It is
not for the railways to arrest the decrease in
purchasing power in the country. That de-
pends on other factors and, therefore, the
railway administration cannot build very
much upon this somewhat speculative factor.

The third factor is that they pin too much
of hope on the increase of industrial output.
No doubt there has been increase in industrial
production in certain spheres but this increase
of industrial output must be off-set by the
slow turnover of sales and, therefore, 1 am
afraid that the increase of industrial
production by itself will not appreciably
increase the railway earnings from freights.

Then again, as regards the movement of
commodities, | think the present shortage of
wagons will continue for some time, perhaps
beyond the year under review, until the
delivery of new wagons is made possible. So,
on account of all these factors, | think that the
economic situation is not very favourable to
the increase of railway earnings in the future.
Now, within the limits within which the
railways are working, | think, there has been
shown considerable efficiency in the matter of
administration. For 1952-53, the surplus
account was Rs. 13-19 crores; in 1953-54 the
surplus has dwindled to Rs. 3-8 crores and has
risen to Rs. 5.14 crores for 1954-55. This
shows that against all these adverse
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conditions, economic and others, to which |
referred, the railway administration is
manfully struggling to render the best account
of its work.

As regards the rolling stock position, | may
mention that that is a great difficulty which
has been inherited from the past. In the present
year, there has been very successful effort
made in undertaking new purchases. 735 loco
motives are expected from abroad; 515 costing
about Rs. 22-5 crores will be imported from
countries like Western Germany, Austria, Italy
and even Japan; 120 are expected from
Canada while the heavier type locomotives to
the tune of 100 are expected from the United
States of America, making thus a total of 735
locomotives to be imported as against 100
locomotives to be manufactured in India.

As regards the wagons, 5,000 are being
imported from America. In that connection. |
cannot help commenting on the fact that
perhaps we can also describe the supply of
wagons as a sort of military aid. not ne-
cessarily economic aid. It is an aid and |
understand that in the present year the
economic aid which is coming from America
is valued at about 50 crores of rupees and.
therefore. we are carrying on the friendliest
relations with America.

(Ti?ne bell rings.)

The import of wagons does not satisfy the
requirements of the situation. Indian
manufacture will account for about 11,000
wagons. This is a most creditable
achievement which is probably unprecedented
in the past record of railway working. Here is
a great success achieved in the field of supply
of indigenously made railway rolling stock.

Sir, | do not know how many minute*
more | have got.

MR. CHAIRMAN: Just a minute more.
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Dr. RADHA KUMUD MOOKERIJI: |
was not conscious of it at all.

The working expenses are going up only
out of deference to the claims of labour. All
our friends are united in claiming for labour
its Just dues and the railway administration
is, in a most liberal spirit, quite responsive to
the legitimate demands of labour as regards
its proper remuneration and, therefore, if the
working expenses have gone up, it is mainly
due to the dear-ness allowance, bonuses and
other kinds of remuneration which have been
conceded to labour as something very
legitimate.

I, therefore, once again congratulate th"i
railway authorities on the excellence of their
performance against adverse conditions for
which they are not responsible.

SHRI S. N. MAZUMDAR (West Bengal):
Mr. Chairman, as th*> time at my disposal is
very short, 1 shall not go into a general
criticism of the Bud net or into questions of
policy. | shall have to concentrate on one or
two important points but before | pass on to
these points, | wish to make only one
observation. From our side we have expressed
sympathy with the hon. the Railway Minister.
But that is not because we are giving him a
certificate of good conduct or because we
okay his policies. But it is simply because we
hold that the dead end which the Indian
Railways are now facing is a result of the
overall policy of the Government of India as a
whole. So it is no use selecting only the
Railway Ministry as the 'Villain of the piece’
so to say. We shall have occasion to criticise
the overall policy of the Government in the
very near future and that is why | refrain from
doing so now.

Now | shall concentrate myself on staff
amenities, on the question of staff. Sir, my
hon. friend, Dr. Mookerji, and some other
hon. friends who spoke before me seemed to
grudge the benefits which have been given to
railway labour. That | am going to deal with.
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Sir, the occasion or the scope for grudging
the benefits which have been allowed to
railway labour has been given by the speech
of my hon. friend. Mr Shastri, and the reports
of the Railway Board, because, in these
reports and the speech it has been pointed out
that the working expenses are going up
because of increased amenities to the staff.
This Sir, is a onesided picture. In fairness to
the staff it should have been shown what are
the requirements and what the railway
administration has been able to achieve.
Otherwise it is a completely one sided picture
and thereby it becomes a distorted picture.

General Discussion

Sir, before | deal with this aspect at some
length | wish to point out one thing. Attempts
have been made on several occasions,
attempts are made on occasions particularly
when the railway labour raises their demands,
to isolate railway labour from the general
public, to set one against the other, but, Sir.
this is absolutely wrong. | shall quote the
figures arrived at by the Railway Board in
1948-49 and, on the basis of those figures,
shall point out what an important place these
large number of railwaymen occupy in this
country as consumers. They are not merely
railway labour. They are consumers also, but
that fact is forgotten. According to the figures
arrived at by the Railway Board in 1948-49
out of every four hundred Indians one is a
railwayman and out of every hundred families
of Indians one family is dependent on the
earnings of the railwayman. That, means these
people do form a large chunk of the public, of
the consumers on whose prosperity the general
economic structure depends.

Now, Sir, before | go to certain other
concrete instances | like to say that these
amenities which have been granted to railway
labour have not been granted as a gift or out of
mercy. These have been granted, first, because
of the strength of organized labour movement
and, secondly, because of the justness of their
demands, but. Sir, | have found in the reports
of the railway administration the trend as if
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TShri S. N. Mazumdar.J a favour has been
done to railway labourers and among railway
officials 1 have found the feeling that "we
have done enough for them and they cannot
have any more grouse."” That outlook which
persisted in the days of the British is still
prevalent among the high railway officials.
They look upon the stafT with contempt. In
this connection. Sir, 1 am reminded of what
the late Mr. Gopalaswami Ayyangar, the
present Railway Minister's predecessor, said:
"l individually believe that the supreme test of
the efficiency of the railway will be the
relation of the administration with its staff,
with the railway labour. The relation should
not be judged only by the statistics of disputes
in railways. It should be judged by the volume
of satisfaction or dissatisfaction. Sir, | submit
that the Indian railwaymen are not un-
reasonable. They do not cry for the moon.
They want to work for the national
requirements. | have talked with railway
employees of various shades of political
opinion and the railway employees who do
not subscribe to any shade of political
opinion, but they are fed up with the treatment
which is meted out to them by the high
officials even under this  National
Government. Sir, | am compelled to say that
on certain occasions the hon. the Railway
Minister has taken an attitude from which |
am compelled to say that he has succumbed to
the outlook of these high railway officials.

Now, Sir, | shall take up item by item.
Take the question of medical amenities. Only
an amount of Rs. 16-32 per head per annum
was spent in 1952-53. In 1951-52 this amount
was Rs. 15-4 and if we take the cost of health
services it will be Rs. 18-61 per head in 1952-
53. If we take these two together it does not
make a very big sum. Sir, it must be borne in
mind that the railwaymen, mostly the Class
IV and Class Il staff, have to work in
unhealthy surroundings, in jungles, in
malaria-infested places and in ah sorts of
inclement weather and therefore the incidence
of disease among them is
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very high. The report of the Railway Board
for 1952-53 makes the admission that the
incidence of T. B. among railway employees
is going up. This indicates that the medical
facilities are quite inadequate.

About housing, my hon. friend. Mr.
Sundarayya, pointed out many things the
other day. As I said. Sir, | am not dealing with
the details and | cannot give you any
alternative suggestions now. What | request
my hon. friend, Mr. Shastri, to remember is
that because he has given some benefits he
should not claim to have done everything. |
do not say that he has not done anything. Of
course houses have been built. Sums have
been allotted for medical benefit. Some im-
provements have been made in some
hospitals, no doubt. I do not deny them. But
compare them with what are the requirements
and present a complete picture before the
people | shall give one example. In Katihar
there is a hospital for 4,000 employees. There
are 40 beds. A large number of patients come
there. | have seen a long queue of out-door
patients standing in front of the hospital. If
one doctor takes at least 10 to 15 minutes for
consultation and prescription of medicine to
one patient, then you can imagine what the
poor doctor can do if there are 100, or 150 or
200 patients. What hap pens is that there are
strained relations between the doctor and the
employees, but the doctor in all cases is not to
blame. The quantity of medicine supplied is
not sufficient. I shall now take the example of
Siliguri junction. The emoloyees are situated
in places which are most unhealthy and away
from the hospital. So they have to take outside
medical help but they are not reimbursed for
those expenses. This is a thing which the hon.
the Railway Minister should remember.

About housing no doubt something has
been done though it falls far short of the
requirements. Houses have been constructed
in many places in such a way that to a great
extent it. defeats the purpose of providing
them with accommodation. Quarters for
Class IV
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staff have been constructed no doubt but look
at the way in which they have been
constructed. There is a bathing place but it
provides no privacy for the female members.
To construct, a concrete wall a few feet high
would not have meant a great deal of
expenditure, but that has not been done.
Why? It is because those who are in charge
were unsympathetic. They are unable to
realise that these elementary decencies are
necessary even for the Class IV staff.

I shall now come to Chittaranjan. It is a
model colony and | admit that the houses
there are far better than the houses provided to
employees in many other places, but taking it
as a model colony I shall point out that in ‘A’
type quarters | found there were two rooms no
doubt but in one room there was no provision
for a window. The Mitra Committee
recommended that for Class IV staff there
should be at least two-roomed houses in order
to provide for the separation of sexes during
the night, but if you provide two rooms, one
without windows, how in the summer can -
that room be used for the purpose of sleeping?
These are not genuine mistakes. These are due
to the callous attitude of the high officials who
preside over the task of supervising these
things. Arrangements for water supply are not
satisfactory. As my time is very short, | have
to skip over many points.

Houses have been constructed in Ali-pore—
Dooars Junction but | find that the houses
have been constructed in such a way that they
will require to be renewed very soon. | do not
know who is to blame, whether the contractor
or any other official. The amount which has
been sanctioned and which has been spent has
not been utilised in a proper way. Tube-wells
have been sunk. If these tube-wells were sunk
a few feet, deeper they would have provided
good water, but. as it stands now. it provides
rusty reddish water. This is how the amenities
provided by my friend in the Budget are really
worked out. 137 C.S.D.
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Now | shall come to another point. The
railway officials have not yet been able to
understand that the right of association and
the right of organization of trade union
activity is the right of the workers. They have
only been compelled to tolerate these things.

And whenever they get any opportunity they
try to victimise them, particularly if these
organizations or associations are not
recognised  or  there are any loopholes.
Now, I shall only deal with  Chittaranjan.
My hon. friend, Mr.  Shastri, i, spite of
his sympathies with the railwaymen—I do not
deny his sincerity of motives or the sincerity
of his sympathy; | have had talks with him—
has in fact succumbed to the outlook of the
railway officials and that was clear from the
answers that he gave on the floor of the House
in connection with the recognition of the
union in Chittaranjan. « He said the other day
that the question was not so much of
recognition as of increased production. Sir,
I have talked with the employees there. They
nil  want to increase production; they it to
play their part but their rights of association are
completely curtailed. Sir, Chittaranjan is a
protected area but in the name of its being
a nro-tected area, it is actually like a prison
both for the employees and for the
outsiders. My hon. friend, Mr. Alage-san. one
day said that construction was going on there
and therefore it had to be a protected area.
But | submit, Sir. that the construction
allowance which was being paid to the
employees there was stopped from November
1950. And when | went there | found no
signs of construction. One thing | must
say, Sir, | got all hospitality and good
behaviour from the officials there. 1 do not
deny that. But it is not a question of my
being  received with hospitality; it is the
question of the Door employees that | am
taking up.

Sir. the permit system there is very strict.
When | went there after giving every
intimation. | found that permit was issued for
me only up to 12 midnight. Of course. | had
no difficulty in
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LShri S. N. Mazumdar.] getting my permit.
But what are the rules? When | said that |
would leave the next morning, the gentleman
told me very courteously, 'Please write a
letter that you will be leaving next morning
and | will get you another permit from the
Security Officer.' If this is the case with me,
you can imagine what will be the position
with rd to the others. (Interruptions.) Sir, | am
not going to give way. J cannot lose my time.

MR. CHAIRMAN: You are
already.

losing it

SHRI S. N. MAZUMDAR: Sir, | shall require
a few more minutes. In Chittaranjan, if even
the relatives of the employees have to go
there, they have to send a previous application
giving the name, address, profession, rela-hip
and so on to the Security Officer. The
employees of the shops in the market there
were not given permission to perform the
Sarva.ianik Kali Puja in November last. They
had to go and perform the puja at a place two
miles away. Even recently the Labour Officer,
who went there to enquire about the
recognition of the requested the Security
Officer to grant permission to the Secretary of
the union to come inside the project, but the
Security Officer did not grant that permission
with the result that the Door gentleman had to
cover a d'stance of two miles to look into the
papers.

Now. Sir, my hon. friend mistook one
point and | want to refer to that. So. T shall
beg a little indulgence of you because I could
not touch upon it in the short time | have had.

MR. CHAIRMAN: Hurry up.

SHRI' S. N. MAZUMDAR: Sir, in May
1952 trlere was an incident in Chittaranjan in
connection with the election of office bearers
in the Institute of Employees—in Basanthi
and Rreelata. In Sreelata there was an in-
cident. The trouble arose firstly from the fact
that the presiding officer, who

Budget (Railways), 1954-55— [ COUNCIL ]

1050

was a high official, refused to speak either in
Hindi or in Bengah. That was the trouble.
That had no connection with their economic
grievances or anything. That incident did not
take place as between employees and their
officials or as between subordinates and supe-
riors, hut as between members of the Institute.
But that incident was utilised by the officials
there to victimise a large number of workers.
And my hon. friend. Mr Shastri, completely
confused the two incidents. During the last
session, in reply to a question, he told me first
that the General Manager was surrounded and
then later on he had to admit that it wa.-; not
the General Manager who was surrounded but
some other person. His sources of information
are absolutely wrong. He said that the General
Manager was surrounded in May 1953. No
incident took place in May 1953. The incident
took place in May 1952 in connection with
the election of office bearers, adoption of the
constitution and the question of the rate of
subscription to the Institute. If those things
are dragged in and those people are exposed
to victimisation for that reason, you can
imagine. Sir, how the reign of terror is going
on there in the name icurity and protection.

General Discussion

(Time bell rings.)

Recently, Sir. a large number of
employees—245 of them—have been
victimised. One employee was discharged on
the excuse that he used abusive language to
one of his supe T-iors. There was an enquiry
on the spot and the witnesses denied that
there was any use of abusive language. But.
still he was discharged and when the other
workers made a spontaneous demonstration,
they were faced with a break in service—245
people who had out in several years of service
in the railways. This is the condition pre-
vailing there. Sir. 1 am not mentioning this
incident as a matter of grouse or as a thing to
fling in the face of the Government, but I
would request my hon. friend. Mr. Shastri. to
be more alert. Let not his sympathy be
blinded or
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misguided by the wrong reports or the wrong
outlook of the railway officials. One minute
more, Sir, and | will finish.

MRr. CHAIRMAN: How many one

minutes?

SHRI S.  N. MAZUMDAR: But,

MR. CHAIRMAN: No, no. Shrimati
Savitry Nigam.

SHRIMATI SAVITRY NIGAM (Uttar
Pradesh”:

sitrat wifest fome (3717 737) -
aor WEred, 4 av F wrady R
WA 9T agrEal F oA AT Ad
T @Y, 9, 3w Frarr w5 gy
FTFTATAT AR FUFAT I I F7
oY 77 & F wIEw Ay, W FAAAT:
fgarair & w wfesTe geTar &
wrg g AT 33X E R W AA
21 33 3 AT waqe Y ¥7 3A0E IIA
@ a7 AT 3w A o 3+ aad
& FT ATH HATO A FT ARAT

[MB. DEPUTY CHAIRMAN in the Chair.]

sh, T g @ 5 wAw
FAFAT § W Y FEFAIT T4 T
fes v 7z Framr %8 37 F=91 &
FEAT F Hiq TFAT AAT AT R AR B
w3 zmafaai  Pra seaet o A
Ty w5 Frer 3

sfteq, o feaz (debate)
A fra 2 ol w35 wgerpn gArd
SRS NI S S s S £ Ol 1
wFETTEl T AT AT ZFUA T E A
FET AT T GG AATE ) AT 1A, 707
fadr Tor 47 wdqF 20 W F{AA
e g, fara X & feafvda ( resouv-

ces) #1 24 Zu, I3 AFF FT ATRTE
qam o foarad 0 wwim 2 fs
g wAT 91T F urg AT Fved
ot frar 73T & frazordr far d
qagl W w7l A 7 qrg froq
@ qT F3q A15 HaT safEat T T
A sfsiEai g s 1 I gAY
Fr¢ Arw g G et fr g w03
FT Tiweq ZATY AW X T & | 3R
A F wrmAr A R Y 95
Ararqifzr - (locomotives)  #
fzaai 1 7904 ¥ (23 wreardi srgary
i - v iR Fmar
ar e fe gy IrEy I iR gerdr 3
arRfrie @ STi--we T ¥ W
2ferdi &Y Wity e we¥ I F
®IE 7€ 37T AT T FLF By AT
FEA, FTF FrAfrr T93 g4y e77 R
ArATE FF w30 T30 75 w4 2 AC
TI WA AT FLAT IS X, AT AT
78 (priority) 7T 57 3t %
fr P77 T8l & 72% |17 £ AOTTRIT
2 AT FT AL A ATF AT F 2
ot 4377 ¥ Fedr 798 F afrerd
T OWIRIW  FEAT A ArEgA
frag, e, & wrafts 393 o@f
[ ETA AIA IT FLATIOTT Y AN,
qI7 IT ATCAGT w7 ®07, (gamar qvafr
g AT g9 A 9g7 L TG FOAT ey
arafer F 1 gagra Fravd srearat &
T 7 A7 AT q I AT TR
Fl5 A FLITFC RS AT 2000007
sffmagagfamraidi wganrfe 373
a1 A vz wafedy & oA arfar
FqifE a8 F WET 415 AIT AT ITAV
FsmgiaifFaprsfeniwgr s
FIUG I 7T {17 FT IR/ AL F ¥
fad Lo #Y wqZ A 70T FLAT 75t
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g #rifs o7 #75 AEATWA &1 ANA
a7 A & 1 FT A7 Farfw wAwT AE 2
far geemr &Y of= av @ A f7 T
g @R AR A #5747 7
fagm fagrg wavEi 9T Sl sl A
a1 T @rEA @ w IT A A
¥z g7 fFgr o FFAT 2 99 97 "9
#r fa=re gy =ty |

s, #<@m | (corruption) &
fawa & agT g9 FT AT 2 P WA
Fae S A AT AR TEAT S (A
g0 A=A Fiemd Y AL aw A6
afer &g £ @y = FY Az ff g
21 At 9% A\ 7 & qEiln
gz oY g7 &1 T | AT g & (el
Ffamamia srvsrga ama g fw
gfus vz qAifEd I e EE F
Frz w7 #fsmE gAfwdl & durda
I g AWM F FIIO ZET F 1 395
sifafw = ra oF 9taTE eafa gZw
fzed & a7 fewe awe @ a@
TFE N ST AT (Al W S S AT E
ag T ®41 wiyw Far 2 foaa fa
o= sufH F11 FAF AT IHIT 2 gafT
wy faaeT & fx fasig =7 7 9§ #1007
(third class'' #r zFzv F7m9
(inter class) ¥ feeai ¥ fagr,
f dear & qr/ = o1 mA F sAr T4
g& & mwuFsz= (conductor
it Frafar @ 41 i A1 A i A
AT | gma g& At Zar 5 7oAy A
fraw & afas ama 7 & v @47
s faar fegz adl awe w¢ qafq afer
ag #t grn 7 o fe=ai & wege 1
grandt &, srw & wie fie g &
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#7 gAdy gdeAd #1 WAr & ife
1 A wrET iz 97 3T gw oW &
T g7 § TA4T B AT AT AL
FEF T AT AT 2, TE H Hom Ay
FHY 7 1 GFwA | wrwe ot 99 fF
Fzae< fagew ‘rnndurtor svsteml
g & A3 oy AT 9 feFE AT
7T Z4 (train) 919 999 § | F a3
77 FET o gFar & oo & wfar aq
a7 ST e, A, W Ag T #
fr afy org w4t wgrma ardy A1 areal
TR FEFT 4 AT & WA SANET F IH
A1 wg.ars mfaa &1 s fF e
gfed s54 37 9% FAT TAGT THA
F41 wigw Ay F@aT #1 HT =T
fawmr #1 T T oy fareg & g0

oA, g wzfafegaa (ad-
ministration) & #FEY § FW
1% &@F F 910 7 A Ty FEAT 2 3
FT TEAT AT OFET gT FE 234 43
FANT FI T TR TET 2 A17 254747
FT1 597 4% AT OF AALA AT ZTE |
PEYT-4I H TZT SqIAT 7T ¥, 09
TIE @ AT AT ART Jeviud F
989, o FUT F HAFA [Far aa1 4r
g7 el 7z (supplemen-
rary grant) F AT FE@ T 785 c9
FIOT &A1 HIT FT &7 A7 47 07
AT 189 U3 T FT THFG 7T 2 )
afg 3ft 970d T 7z &T & oha o
AATATT T02 F A ATIAT 300 F3
FETSE A FIE g AANET | A7
Tl A fwar T a@T avaErs )
T frane 7 gy s fawnal %
ATAA TF TAT AR AT | A8 (7Y
T WEFT W I AT 4T gy &
qETY | X1 91, 51 faqdi qe wa §
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> A fadty gu & & Yord Framr A
TTH ¥ §q & Wit Iu% fag 7g fawm
WA guk Fam | wfag o
famars & e geldY 3132 (economy
drive) #t foar § S ¥W§  foarw
fedt & g ad) W 7T ¥ R
A YT TART AT FUA0 | AR,
T I Y wrmgear wff &, ufe zw
g A€ gt aF a1z g w3 A
Y g T 77 IA T fo aga Trw
e IR EE AE AL P
WLt Fy oy ey i At g 2
Fu i dfEd ( cTrgted (direct-
ors) #, Tww 713 fAr 13 fedr
sy (deputy  directors) F,
AW W% WrgE Twd  (joint
directors) ¥t § faray #Heqr o
3 % warar whwiz  (assis-
tants) ¥t & faradly deqr e &1 fa
wisg wfesd  (attached offi-
cers) # #®r s fwr 3EF
ax  yifei==a  (superinten-
dents) ¥ FaR wnfr &, AT A
weur B gt A agt §, 39 Fer
Y R0 1 I4F I77 ITF A2%% grfend
7 faat At 23 &1 Fg 9% fram,
33 &7 3% WiREd WX § St & 39
A7 § 1 o =g IFT § R Fdvee
T T AT (6L 396 F9¢ Fltaw
= arelt @ fafew sgErHA (bu-
regucracy) 1 Wy ¥ WU
famrg § & UK TER w1 @
Jfrat #1 Y IR w7 F1AT S1fF0 o
gasr oy 3 qovfla w4 oY sag
FT ged & T fog WA +g1 gg w4t
¥ gfamgar §F 94T 8 1 T wAT 4y
i & f Q¥ Sy AR R 4,
AN Wk € Wt as dr wd
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mg &, fedt ware gmgr o ot iy
(retrench) fear wra, 3fFr T/
AT RET e g
TR BT U ¥ Y o w el
R A HATRT R FH A ATAT AT AT
wer ot afy wre At o g 3 |dar
WY Y e o Ay Y sgardvr &Y wbar
v ¥ wfafea s s &
fag g4 A3 *wy 1 WL #Y 9g7 Aq
FC w@T | Ay, ¥ 9l
(Parliament) & wzedqt Wk e
F9 w0 A & oF T sy wah
{anti-corruption committee)
TAT T T A g A A1t T4
w7 3OFA ¥ fad gey AT e
0% T8 wem w1 v d afgd
foad fr g mgd A fidr 2w ¥
ot g waEt wifiwest § 4 gl oad
A1q W% A1 G wear wifwad fge
e o 3% Y94 oF 0¥ T (zone)
FT faur W Ag agf I F I
wafedi B aag & woaT w1 gl
T T F Al SR A
o g7 AT ) gl ug fada W
M @t oA g e st
sfafafaea grmsrd (honorary)
g & T S THAT §f 7g N ) §f
31 fe ogr ¥ qasIg T R Ef |
WY T AT AT IR qHRag
FEGT A IR W IR W
wafedi o 1§ Foriry = wgF W )
st wifERT g 376 oy & At
HET § W& NG IS AL )

General Discussion

(Time bell rings.)

AT OF TS W AHATAGATE ¢

| MITF A A sy I F g 4

FYm W Wramw § i $iscc fy
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(contractor system) #t st favay
%1 7E | FiazT fowew &1 oF grer @
AT TR 97 MGF Tiwe Iufeq weAr
TEAT E | AT w2 07 £ 97 g
?fF o fiww ¥ oo fronw qEw
(vendor) & forr (&% wn =7 wfmT
gaT 8 wlaw ag gT A5 A oAl Wi
3@ Hlw 33 oy A (charge)
FCATE | UAHT T H T GV 5 G
RO RIE A Ad v AT & oAz
HERT] 41 50 6 95 F0F FL 9T
ST A RULT N1 T ;T KT AT
§TH T

(Tvme bell rings.)

THE (@T O g AT AT L T
| TR0 | FE qg 7T T RN
7fza mifwre (cooperative  offi-
cers) @ Y g7 TEZAW WU BN
g A (co-operative
societies) ®nt  (form) &7 #F
fees 2% 23 Al FewT w1 q4 7 77,
=y FrEnadfza qrEEd § owfa i
gfzfazzeft (individually) 3=+
g1 fza w14 A1 FTRT WeTET ZT
ST | 3HE (A /T IR ad
qd1 2 fa stz FEEd ¥ Al
¥ eyfaawa ®7 | s #7 A6 Fi4e
feg wnA 1 AR g e oa Ay
il #1 %0, Yo &% F [y am
afz i f7a S @ F w0 e
er mifeme (g (57 @id #iv
I WaE  REITOEEH A9 af AT
<o wdy wE an 5 mfadi &y sy
WA AT T T IAF e A
Tt & T afew qw A A o
age a1 WA W HEGAT 81 AT |

[For  English  translation, see Ap-
WA H A 6T Ted afr wien a
FgTE AT a’ T 413 & qT9 AT10
AT TATH FAT §
pendix V11, Annexure No. 69.]

4 P.M.

SHRI H. C. MATHUR (Rajasthan):
Mr. Deputy Chairman, if | am not to
be carried away by the great human
quality of vhe hon. Minister for Rail
ways and my personal regard for him
and many other superfluities. | must
sav that the Railway Administration
Reserves much more of censure and
criticism than of congratulations................

SHRI H.  P. SAKSENA (Uttar Pradesh):
And condemnation too!

SHRIH. C. MATHUR: .............. of people
wno knowingly interrupt and who do not care to
study the budget. Mr. Peputy Chairman,
there is absolutely nothing colourful  about
this budget. The best that | can say in favour of
this budget is that there is a clean and honest
presentation of facts and | must also say that
there is some human approach to the
problems and some human understanding of
them.  But as | started, | must maintain and
emphasise that these outstanding problems are
being tackled in a most timid and over-cautious
manner and most of our outstanding problems,
particularly our developmental schemes are
really disappointing and heart-rending. It is
about a hundred years—we just celebrated the
centenary of our railways and if we take
stock, we will find that we have got today about
33.500 route miles of railways. We have built
this route-mileage during these 100 years or
so and calculating from that it. comes to
this that we build about 330 or 350 miles of
railway line every year. This was at a time
when our resources were very much limited,
when scientific developments were nothing as
compared today, when our resources \vere very
much limited and when trains were in the
hands of alien rulers.  Now, when we are in
the midst of a Five-
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Year Plan, a tree India trying to build '

itseii, when we are receiving all sorts j
of help from foreign countries, 1 do not
think we have any schemes which can
inspire us. In such circumstances, as
we are placed today, it would be only
nor; i rs to expect that we build

nt least 500 to 700' miles of railway line
every year. The hon. the Railway | Minister
might consider even such a j demand as
fantastic but | have no hesitation, i,
submitting—this is my quick answer to
him—that the Government has neither the
vision nor the vigour |to pursue a bold
policy and build a free India.

Chairman, if we could I only
arouse our national enthusiasm ! and if we
could only enthuse the people to partake in
the construction of free India, all these
difficulties would definitely disappear into
insignificance. As a matter of fact, my feeling
is that we are viewing all these matters from a
very limited and narrow outlook. When we
are thinking of building a railway line and
railway link here, we are only thinking in
terms of providing certain travel facilities. |
would submit that a much broader outiook
should be taken. I am speaking absolutely in
an all-India context ard | am speaking now for
under-developed areas Let the hon. Minister
point out to ms what is being done for the
underdeveloped areas. What has been done
during all these seven years. | ask, and |
venture to submit that even those States, if
left to themselves, would have done at least
three timer, as much. We had many schemes
in our times—even in Jodhpur. Jaipur and
Udaipur—and we would have by this time
provided many a fresh link and many fresh
lines but all these schemes are now in the
cold-storage and shelves for all time.

When | speak about these rail lines and
rail links in Rajasthan area, | do not sp?ak,
again | submit, for only travel facilities. |
wish the hon. the Railway Minister to realise
that Rajasthan will never be able to balance
its budget unless and until these railway
links and railway lines pro provided to
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open up the fresh areas and permit the
rialists to go and develop the
industry there and until the industrial
resources of those States are exploited.
What is the present difficulty? Here is
the Gadgil Committee's recommenda
tion and there are so many other Com
mittees and every State is asking for
help to carry on the administration. It
is not only for facilities, | submit. If
we are even to balance the budget.
we must have these fresh railway lines
and railway links. Not only that. I would
wish the hon the Railway Minister to

General Discussion

realize that a great demand for the
bifurcation of Rajasthan is gaining
momen [ay and the only reason

behind this demand is this. You have of
course put so many States together but you
have never given them the sense of integration
and sense of oneness that could be provided
by developing the railway system there.
People from, the farthest corner felt complete-
ly lost in the wilderness and it will surprise
you that there is a certain part of the area
which is completely i iff from the capital and
from other parts of Rajasthan for at least four
months during the rainy season. It is these
administrative, economic and other demands
which have got to be taken into consideration
when we are out to plan for the development
of railways. Even taking the Plan as it is, even
taking the resources as they are, and even
taking the entire thing as it is, we are not
proceeding properly as my hon. friend, Prof.
Ranga, pointed out. He is not a Rajasthani. He
has no provincial feelings about Rajasthan,
but he pointed out that there are no priorities
being given. You are just thinking of having
speedy railway lines between Bhavnagar and
Bombay simply because, as he pointed out,
somebody happens to be here in the Centre
who wields some influence in favour of
Bhavnagar and there is no priority to these
under-developed areas where 'he economy is
so much affected, where the whole State is in
such a state of affairs and they are being
neglected and left uncared for.

Now, there are two aspects of this
problem. Your principles and profes-
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[Shri H. C. Mathur.]
sions regarding these under-developed
areas, are that they would be given
first preference, that there would lie
no meaning to our independence that
there would be no meaning to freedom
il we do not bring these areas i.i line
with the other areas. That is what
our President stated when he opened
the Gandhidham line. But these pro
fessions and principles are there more
to be flouted than to be cared for. |
definitely ask the hon. Minister to
state what has been done lor these
under-developed areas and v.hac has
been their programme and their plan.
If we proceed in the way we are pro
ceeding, | do not think for another cen
tury we will be able to do anything.
If his difficulty is about money—I am
not talking in thin air; 1 know what
asking for a plan and programme
means. | am not a platform speaker, f
have been, as a matter of Eact, asso
ciated directly with the administration
and | submit again to him that if his
only difficulty is finance—there would
be no difficulty so far as the Stave of
Rajasthan is concerned. Let aim dis
cuss with us the schemes 1 submit to
him and we will provide the money
and there would be no difficulty about
it. There are industrialists in Rajas
than who have gone all over the coun
try and who have developed the coun
try. Not only inside India, they have
even gone abroad. Don't you think
they have some love for Rajasthan?
Dont you think they are anxious 'to
develop their own place...........
SHRIK. S. HEGDE (Madras)- Why ' have
they not developed it'

SHRI H. C. MATHUR: The difficulty is
because the administration is in your hands
and you would not permit them and the
railways happen to be a monopolistic
undertaking. Nobody can go and build a
railway line. If vou are asking about
Rajsthan, don't forget that Rajasthan, as it
stands today, comprises of 20 different
entities which have been put together. |
would not have complained to you about
Jndhpur «—they were much better off—and
if these four year!! have been left to us,
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we would have been far better off than we are
today as | pointed cut to vou.  That is my
answer.

General Discussion

Again | submit, Sir, that the whole matter is
being tackled in a very timid manner. Take
the question of Class Il officers. What is the
solution? Why don't you take the matter in
hand and solve it? You are only tinkering
with the problem. What happens? You tinker
with the problem and ever; body is in a state
of flux. They do not even make their personal
adjustments They do not know all the time
where they are. This concession is being
allowed, and when this concession :s being
allowed everybody is anxious to know how
the adjustment will be carried out, where he
personally stands. And he is all the time
worried about bis own personal adjustment
and he is busy with this and nothing else. Sir,
I say you must take these things boldly in
your hands and decide on them boldly, this
way or that.

The next point | wuld like to proceed to is
about the freights and fares. In any Railway
Budget the most important thing is always the
structure of the freights and fares. But in this
particular Budget it appear:-: to me that the
Railway Board have not yet made up their
mind; they do not know where they stand.
Possibly they are in a fluid state. The
Federation of Chambers of Commerce have
submitted a memorandum and that has
provided them with an excuse for they can
just say that they are considering it. But in this
connection | welcome the indecision on the
part of the hon. th, Railway Minister because
it gives me an opportunity to speak on the
floor of the House on it and if they care to
take anything, which I say, as of any use, they
may make use of my suggestions. Sir, it
should be obvious even from the Railway
Budget itself that we are now facing
diminishing returns This is occurring in the
case of the railways which are a very big
undertaking and which have the definite
advantage of being a monopolistic concern
and which have another advantage of being
run
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by the Government. But even they can
not defy the economic trends and they
are today faced with diminishing re

turns. The same necessarily hvts to
apply to other industries also. 1 am
not worried so much about the indus
tries because | know those people are
strong enough and clever enough to
look after themselves and they will
represent their case very well. But
wh;. lake out is that the

burden eventually falls on the consumer. It is
not the industrialist who pays the freights and
fares. In the ultimate analysis, it is always
paid bv the common man and the consumer,
and | have only to request the hon. Minister to
be very cautious in this matter, to examine it
carefully and to see that he does not kill the
goose that lays golden eggs. By the goose that
lays golden eggs, | do not mean the indus-
trialists, for as | have already explained, it is
not the industrialist and the businessman who
pay you the freights. It is the consumer who
pays and you have got to take into
consideration the question whether his
capacity to pay more remains. It may be
pjssible that by judicious decisions in the
matter of freights you may increase- your own
revenues and you may help both the
industrialist as well as the consumer.

The third point which I wish to make out is
about the administration itself, i feel, and |
feel with great regret, that there is great
accumulation of arrears i, the Railway Board
and there is no quick disposal of work there.
Representations, both from the public as well
as from officials ars kept pending in the
Railway Board not only for months on end
but for years and it is
really to be regretted........... (Time bell
rings.)....... that sometimes they are not
even acknowledged. | say that a shake up is
necessary and there should be better flow of
fresh blood and fresh outlook in the Railway
Board.

(Time bell rings.) MR.

DEPUTY CHAIRMAN: Time is
ub.
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SHRI H. C. MATHUR:
minutes, Sir.

fust two more

MR. DEPUTY CHAIRMAN: No, | have
got 20 names.

SHRI H. C. MATHUR: Just nvo more
minutes. Sir, in this connection | wish the
hon. Minister to take into consideration the
tenure period and nobody should be permitted
to stay on. or outrun his tenure period, and in
this connection | would proceed further and
say that the staff of the ez-State Railways
who are being treated in a very shabby and
step-motherly way at present should be given
sympathetic and proper treatment.

(Time bell rings.)

T will finish in one minute This is the first
warning and | Uiought you would give me
another.

MRr. DEPUTY CHAIRMAN: | always give
a warning before two minutes and that is
finished now.

SHRI H. C. MATHUR. Just one
minute. | do not propose to say any
thing  further  particularly about the

officers of the ex-State Railways because
I understand their cases are being ex
amined due to the courtesy of the hon.
Minister by a high power committee.
But in passing, | just want to mention
one thing. The hon. Dr. Kun7ru who
was most critical about the Railway
Administration said he found only one
good point for congratulation, and it
was the arrangements for the Kumbh
Mela and | venture to point out that
the officer who was in charge of the
Railway  Administration there was a
person from the Jodhpur Railways.
He is given the shabbiest treatment.
His salary which was about Rs. 2,250
when with the Jodhpur Railway, has
been brought down to Rs. 1,800 even
against the interpretation of the Jodh
pur Administration, for Mr. P. S. Rau
who happened to be the Diwan at that
time in Jodhpur State and Shri -Tai
Narayan Vyas who was then the....................

SHRI K. S. HEGDE: On a point of order,
Sir. s it desirable to canvass



1065 Budget (Railways), 1954-55— [ COUNCIL J

[Shri K. S. Hegde.J individual cases on
the floor of the House?

SHRI H. C. MATHUR: | am not canvassing,
as my hon. iriend will understand if only he
listens to me. It is not an individual case, it is
a bunch of cases and | just want to point oat
what would be the feelings ci thesa officers,
officers of extraordinary ability, officers of
tried integrity, il they are not given even their
due. Thank you.

SHRI B. M. GUPTE (Bombay): Mr. Deputy
Chairman, the hon. the Minister for Railways
has been congratulated on many good points
in the Budget and | congratulate him on one
more namely on the better achievement in the
matter of providing amenities to the
passengers. The annual provision of Rs. 3
crores has been one of the most important
features of our Railway Budget in recent
years; but. unfortunately the whole stun has
not been spent in the last two years. In the
years 1951-52 there was a shortfall ol Rs. 55
lakhs and in the next year there was a shortfall
of R.s. 66 lakhs. Considering the neglect
under which the third class passengers have
suflered for years, this provision of Rs. 3
crores is not by itself very largp. And yet it
has not been spent in full. But | am glad that
this year, the Railway Administration has
come very near fulfilling that target and hi the
financial year that is about to close now, they
shall have spent Rs 2,99,39,000.

Though | am glad that this defect of non-
fulfilment of the quota is being removed, |
have to point out one more serious defect in
this matter. | submit that the scope of the
works that should he executed under the
passenger ameni ties scheme, should be
reviewed because it is my grievance that some
items are included in that category which do
not belong to that category and therefore
credit is being taken for things for which
credit is not due. | do not mean that it is being
wilfully or deliberately done. Perhaps no
close attention was paid to that subject and
the things were decided in a rough and ready
manner.
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Anyhow, that point has to be reviewed. Then
the question arises: What is an amenity? |
submit that, whatever contributes to the
comfort and convenience of the public, as
distinct from the safety of the public, is an
amenity. Whatever caters merely for the
safety of the public is no amenity. If we apply
this test, then those items which ensure only
the safety of the public should be omitted
from the list of amenities.

To ensure safety of the public is the moral
and legal responsibility of the railways and
when they discharge that obligation they cannot
take credit of having supplied any amenity to
the public. Take, for instance, the question of
overbridges o, improvement of over-bridges.
The least that the public expect from the
railways is that they shall not be run over by the
trains. Of course, | am excluding the few who
are out for suicide; otherwise, the least that we
expect is that we shall not be run over. So, the
provision of overbridges or improvement of
over-bridges comes entirely, under safety and,
therefore, cannot amount to an ¢ amenity. There
are other items also™ like the raising or
extending a platform. This also, | think, comes
entirely under safety. 1 am a lawyer myself and
I know something of law and | know there were
cases in which because of lack of adequate
platform facilities or lighting facilities, the rail-
ways had been held responsible for negligence.
Therefore, Sir, | submit that even this item
ought to come under safety and not under
amenity. Similarly, approach roads to stations
and better lighting cannot come under
amenities. These are not minor items:
lengthening and raising of the platforms account
for 26 per cent, of the expenditure; four per
cent, is taken by overbridges and improvement
of overbridges and nearly three per cent, by
improvement of approach roads. Nearly 33 per
cent, is thus accounted for by items which are
not, in my opinion, amenities. My plea,
therefore, is that this should be reviewed and all
items which come under safety should
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be excluded so that the people can get
what are really amenities.

Then, there is another point. It is a general
impression—at least it is my impression—that
this provision is meant only for the lower
class of passengers, predominantly third class
passengers, or, at the most, for inter class
passengers. Now | find that there are many
items which are for upper class passengers
also; for example, provision of upper class
booking room, reservation room, and enquiry
office at Ahmedabad and Mehasana,
provision of upper class waiting rooms,
provision of upper class retiring rooms at
some stations, better ventilation and more
ventilators in the bath rooms and upper class
retiring rooms, etc. There is one item," maso-
nic tile flooring and dado at Jetalsar, which is
not merely an amenity but a luxury. | submit,
Sir, that these items for upper class
passengers should be excluded from the
provision of Rs. 3 crores. | do not mean to say
that these passengers do not need amenities or
luxuries—you may give them, but my point is
that the allotment should be separate so that
people may know what is the amount that is
being spent for each class of passengers
Therefore, special provision may be made for
upper class passengers; and this provision of
Rs. 3 crores should be spent predominantly
for third class passengers or, at the most, for
inter class passengers. These are my sub-
missions with regard to the general aspect of
amenities.

I wish to make one special request with
regard to one station in my State. There is a
scheme for the improvement of Sholapur
Station costing Rs. 18 lakhs. It is under
progress but I submit. Sir, that the greatest
amenity that a iot of passengers would
appreciate is the provision of a joint station.
The tracks of the two railways, the Southern
Railway and the Central Railway are very
near but the stations are verv far off and the
passengers have to make a detour to catch
trains from one station to the other. This
entails much trouble and expense on the poor
and middle class passengers. | submit,
therefore, that
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the scheme costing Rs. 18 lakhs should be
revised and provision should be made for this
joint .station; otherwise once the sum ol Rs.
13 lakhs is spent, possibly Sholapur will not
get anything more for years and this amenity
would he denied. So | submit that a provision
for a joint station at Sholapur should be given
top priority.

There is another grievance which has been
brought to my notice and | should like to
invite the attention of the hon. Minister to it.
Regional Railway Users' Committees are
appointed by the railway administration and |
am to refer to Regional Committee of the
Southern Railway on the Metre Gauge
(North). There are two representatives of the
passenger associations, and, according to the
rules made by the Ministry itself those
associations must be registered. 1 am told that
in that Committee only one representative has
been nominated and that the association which
that gentleman represents is not a registered
association; it is called the Railway Mandal of
Bel-gaum. This body is not registered at all.
Then the other seat is vacant though there are
a number of good and registered associations
which have been working for a long time for
passenger relief. 1, therefore, submit that this
matter should be reviewed by the Ministry;
they should not allow anything to be done
contrary to their own rules. If .the association
is not registered, 1 do not know how its
representative came to be chosen. Even if a
representative has been chosen, that decision
should be set aside. And the other seats should
also be filled because there are other
associations which are eligible to take that
place.

With these words, Sir, | again congratulate
the hon. Minister.

SHkI C. L. VARMA
Himachal Pradesh):

ot ®@o gmo wrt (fammgr 7
fesrraer wawr) : Swreae wERA, Taw

(Bilaspur and
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[Shri C. L. Varma.l

SEGCRGERCE LRI K e
ot § XY A T g oy
qw ¥ A a9 & oy §; SwA
g At wieafars Evt 394 oo swandy
9T ITHRT 9T AT E |

AT THE q4Y fF T HYT A0
Hagars g g fe frgvas o= &

&7 (labour) N HHEFe

(management) & ey W
Qv R T A Ak
W e oW S F faefe®
# oF Wx FTHITEY WY gf & Wi ag 9y
& v ofer 9 %A Jeami A, 979 93
fr s g é € | 50 T § 398
iy # Wt oft  anefrEwe o o
%, 5 oo &1 4% £ 1 3 foerg § aga
¥ wagdi #1 757 gfaur gy vk £ AR
F9F AL T FOT Y AT FLAG & |
T & oT HA HAAAT T HEE AT
wrs  (staff) o« aga @ wghead
#rdr§, T 9% Sewe (pamphlet)
. gode (booklet) ¥ aepw Zier
g 9 g Ta foamr @ A ¥ faar
mr i g e g g fw
(permanent) %% f&an mar § W
g & Aol &% 1 w99 (confirm)
¢ g 97 § 1 EE W9 Y 94y IE
@ ¥ g wmT o o gl s &
& o IF W ¥ ' W ER
we frit oF § | WAl WK dAwde &
Wi e A @Y 79 ¥ g oo
dnfirifer w38 (Negotiating
Commiittee} #t &7 & 7f g | WX
Wil I8 uwd §  HEET o g W
au forq g% g g fwgaw (ad hoc
rribunal) e T fem v )

|
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W frarr & & s gl &
fag 5w frarr @ s Fant o 0F
TET AET JTYTH ATGT AT Y LRUR-
43 ¥ w&e% #i (quarters)
I MR, g WKI-AY F Qoto
FATET AR BT a0 § SN0 Qee-
R4 ¥ 59} WERT AR Y AT
TR TER | & A SrT N F
w/wil o &A@ ama  wei
afer & argE (side) &t v ot
T AT ) s @adf F fam
AHOAT ] IR w02 q91§ a7 7F
g | ¥ T ¥7 T W agfad ¥
% #1797 %7 o} FAwde Fqlrag &
REWIT I9X T 09T § 1 W wovwy 4
for gart AATT o AN A 7 s 9
wwe 92 (surplus budget)
o frard

[ Tie VicE-CHAIRMAN (SERr K. S.
Hecoe} in the Chair.]

Mgt wgrE § o R A agy A

- ATER e &Y 4% A I uw I

v 33 o] SV g A T W
Wrg, ¥ AEAT §  weEr ¥ Apa
TR AT AT A & 1 AT AT @
AT T T FTH FOT 4T @20 51
91§ 3 AT | WF Arg ) Wy
® wrra sft Sft F1 s I Wieg-
w1 (resolution) #r &
feerrar argar § St fewrae @ o
forwe war & wod e & ofidys
¥ oama e | v v F oA
T ¥ oK findw w9 B &
ag wrde Y € § FF 5 oew 9y oy
% oy o o | ww AT ) osdy
o QE ¥ N s ¥ T v
TR T W g | e & e
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"7 qreer @z’ (rock mings salt)
a9 9vdt & 7  safac afz <F
RETY A2 F1 A7FHT 3971 5 71 721 T
AT FT AT FOZAC AZT IS |
T ZT AIT T F AT 1 AT
THE 3 A6q F AV T2 FIT T F A F00
Fzar s 750 & 1 996 arg £ 704 Fo
q 91 &g o aER g 2 48 wa
wE AT 6 fawa 1 oA, =mF A
Y 9 787 wr3eaF § fF agr a5 T A
AT TEATE AT |

frgs @ 29 o719 WO § Fg@
qr 5 graTn AT w7 faver &
gefaqe w1 ¥ fHaar sy Fear sar
& 78 aga Sarar & | Frerwn A7 oA
% ZAfaT fFOa #1 3T AR & F
AT & W AT W FAE
AT 971 2 | Y 79 § 9% el
grar 7 fr gz aear (surcharge)
F4 AF AT FM AACF A0 IS Fo
fremr o #&=% (standard)
frarar axie s fear wam & A1 =+
ATZT T7 a2 #1041 FFAT SATET | WA
frg> wam § 97 77 off Fgr av fF
feaT we FewT & aefame w7 A
frrrm ag7 aw & o mft a5 7%
e Z7 aal frar qar & ity e
Fr  (second class) T
e w e & frg § samar g e
FAT FIC FT A Frwe-wErE A
AT G4% FIT 2 | A4 79 F fe=
ST AT AT E T FAGL ATHL A A
£ 1 zafEm F aqiadra g 96 S "
T4 Feal f6 g Fivr gama F fragi
T SAIE FIV WK 98 g9 & fged w00
& fowrdr fa wr s 1 = o7 i
21 9T | 37 FEAT | § AEAT G547 AT
I ST T A9 AT A7 AW "qgAn

|
l
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g fr fam qvg 7 wa faumr 7 adam
o ZrFer F AT faT=y Fro T I
FT AAAT A4 (survey) FU T
& 34T A F Fraw g w AT
T fastft #1 @ JI97 F FIA4T F
FHeqEa § T|ar gy ) h QAU F
fau fasdft  zA®! A@ET & AT
fraq ¥= & faa asdr g, T @ F0A
AIANTIF Frriteaa Frar s aFar 2 )
w# q& wer g fr amdta w4y S o
qATT FT [T AT A1 &7 |

General Discussion

ATTAIT ®AT ot w04 WHw  F
fe s&=«i  (concessions) #r
S #Y £, 397 e 2 wEew”
( hill station concession) €t
g | faw femr 2aai & fag w3 fan
T g 3R famer € mfaa # wR
¥71 qATT 3 & % ag HiqaT 334 FTOH0
ax &1 gEr AfEg | IAE0 g8 T
7z & & Frw w7 fawar & 919 9
g 9 fem = Oy &, s’ 97 S
qGA ST § | T@F T 91 BT FATA
& ®1E AT A FW0 1 3F A & oA
7 ag Wt wwe g 5 fawar s a
F1 9T 57 ®qaT F w1 wfas waa
731 #1r, Tear gag az & frowewr A
formar & gfqara Aot ov @ A
zAar g3 faemr 2@ 2 B a7 713
quri v oE diae I3 fRaa T A
% WY, TH AYE T g IAT TE TT
e g1 AT | 7W Fae + frak
§ qiAAI 851 AT &7 G074 T ag Al
Fgar 9zar g f¥ @ o7 (plains)
Fidl &1 {701 w207 7% Fa919 fqan sman
g e &g fowar & avfafan &%
FrAi ATE dT g Az e 4 S
arfed | faeras ot & & g e
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|

[Shri C. L. Varma.]
# @i § v gt fgmEaAt d i
¥t qfaar v At wofed |
WA dr mfam | A oW
FYAT W AE F wqwl ¥ A fF
AT FT AT gaT fear §, weEr o &
NG T E | TEE F WA Ao
SR A4 Wl S T § 7T 3
w1 % wwTC oy glray A 4 o &
s A ByEt 7w i fog g P
&Y ST AT IH AT HT BTALTFI |
A A grr 9 o gg oW @Y
1€ 3, swk wEdr dw (page) F oF
Wt a7 foeft g€ & Fe T3 foomr 3
FrarrefzT Aaredt (co-operaiive
societies) ¥ fam v How
wifw=7 (Special Officer) fraw
fear § e ag O 3T qgT & g
g1 & 5 oo wome 7 0w 51 ¥ At
T4 et & 9 s fagr & g 3 oM
T § 1 FeirE ¥ ag wr AT #
f& @ F=w Qy drmedw (socie-
ties) wrormss  (organise)
1§ o e @y e Ao
A E T Ay wedt aw e af
gie \wom ymafimi &
¥ w1 % o o e afe frge
fear ¢, Taar e am § w1 ey
frerredt A & 1| 78 T ¥ W @
arT § e o o ¥aw & Serfan @
g T T & &5 mw A
‘(government canteens) ®r @t
(free) #mm, o wafzfEd (iree
electricity), #frdww fsanita-
tion ) %t gfrr, ¥ @ il
(furniture) #%w georé (supply)
welt & | worT gt By & wr
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gy@ G2 #ar § i Femr wAm
# fs 37 & #ifwre % (nominal
rent ) faqr wmary ¥ &uw
¥ g qu Tam wfir a4
nF % § 7 wrarvfer aveadr w1
o1 Yo X @18 w7 ar =y i s
FIE T SO A § | F T A AT
AT & & wrarsfar 3T a9
a'T sy ¥=feom (catering) ¥ arx &
A G waTar wmar & fn sawmy 3w
w1 3, wmrm Er 78) foraan, ug ferwrad
wramifey awsfeat @% &G &
7T & AT WY roAw @ W %
gaaTw T4 wAET ¥ T TwATE

seoT (corruption) ¥ arE #
agT %3 Fgr T | AT A 7 e
wre w@ a1 woem & fasfey &,
THEl wEs FoAr Aw  (morale)
e T grr wife T FT e
ot @il & gy w3 ) YW F
FOOH W AGT AT AALH 5, TH,
g | [ demurrage) & ¥2® |.rates;
@Y oo ITE Faw & 1 3 ¥ 48 g
# fs sz faelt st &1 1T ST
719 ¥ forf 2 wd Or9 & fgama & Tan
Frar & 7Y 19¥ 9T wga £ 6 £ 9
T % &Y A A g g &) sl
aft T2 a7 o7 s & 1 Y TR Az
¥ %8 7 ¥V £Iq7 TV ¥ (o AT |

aa # fewzdw afewr (ticketless
travelling) n*: faafa® & ®5 Fzar
e § 1| w9 g freer g Feami
¥ @A a1 ¥ v fam el
qgw 43 % 39 fesd & wo s
famr fewz 4 1 o wrdr gl F o
gt a1 Feve FowT § @ ol
Y ¥a@ g for fe far ot &
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o fFz A g T e A WA
arz 39 7 fadr a7 2%z 3% (check)
w2 fegr o ww feafas & #1F oar
tram fear wm fr faar fosz &
FPAT a7 FT &Y 91 | 9 AT 9T A
# fewesiz 77 (complaint book)
T HIFT g TG &1 FTIF 0H
AFqL 9T ag AT & Sy, S§
frr wrets o afas T=Er T @0
g1 f§ =9 am I &1 FVor g%
g1 A 9 ) A =W & feg az srqean
Z1dr wfer fr e gter (scaled
box) & w5 faq § woee fo=
FT ITW TF AT T FT AT FA
F1 a1 g5 adT o% fiF ot 23 § @
Tt e v ) A o feafas § e
warfefry  (authoritics) ¥ %3
&g Aar qim fw e
Zafer 3% T wW ) AW AT F
9% F7m ¥ fe=mi § sz fa sy
fer 9= 72T w57 = ¥ f77 78 7
AT AT FAT AMET |

T SFE ¥ WA W wA™ AT
ot &1 9 IE FA@r g |

[For English translation, see Appen-VII,

Anaexure No. 70.]

SHRIB. N. DUBE (Vindhya Pradesh):

At @Yo gwo ¥4 (Foer g3) ¢
TEATT FUTERE Y, H WEATR T
AT St 0 I F awe 97 s
T gU AR ¥ w4z wEAr =T
7 fr wm ad ff e o wef o
w1 =g faer waw #Y qve femr
myr a1 fr fasr w3 & a7 Fer
ErT § TE geifa g o e
=1E91 & 7 ZW ¥ I FT 39T AF

21 THAT F 1 2 F qoAT 0T A A |
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Az WA S A ofr 7@ A A
#1 frear faonar ar fr @z aoere
W@ FT WY FC ) A TR
1w §T o wrew & g & &,
1€ o€ BY /1w § Ay 3w 5w A7
AT UL ATT § | qZ TR AR
aim, faem (gypsum), @rEwesr
(limestone) sT* ¥t 7@ & wffy
T AGAAT F O A F | 9T
A F qATA | AT qOAT H 9 A
il 7zt § 3w &1 Iwiw T4 A
qEAT & 1 TH g W O A d
FTEAT ARAT Z 7 #% § Fw waqr ¥
9T 7% 33 HI@ # 37 WA 499
frsre & s afe weaY & A
T AT AT |

T & AFTET 7 AT AT OF W1
AT AT7AT A1EAT § R @ive Fo #To
(O. T. R.) #rex & ag=er 0%
e § TE T il TATETE AT
AT AT AFE Z, WX AM F AT
HIEY AEHIAT TOE ST HT oA 7
97 £ | TT ¥ ¥WET gAE AAA
wegafa &1 agae 4 731 97 F, A
IH SE UF TIEE HF AT sTaear
TE & | 9T q AFAAT AT F AT A
FT S99 T THEr 9% T2 fFeEr |
FgT ¥a 9T uF afor =W (waiting
room) #1 famfor «ft wdrer & 22
AT A1fEd | TEY A7 & gIAAgE EaA
§ w&r or fr a1y amwe | ofew
(public) =t st 2, fea 7ar
qz ot w1 Afzr = A & e
Tag & famia &7 & FAE & Aaw
& mfrdy #1 a7 aFeE AT £

f am A I T WAt S
Fr = g8 feemr & fr a=Er
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{Shri B. K. Dube ]

T wor & fd e A A 3

¥ ue w4t vk § ag vubka adt
& 1 F sowY wwe AT v f
T (guard) ¥ F W & forr womee
% 97 XW & fad gu @y € o
O § ST & ST B GREAT
a1 IEHT X TR W W @ A
T e § 1 ¥ w9 o amer
Y ¥ Tt gt o v o & agt o
¥ WA § o q4fl | SR e
fis o =gt o A WA (rail-
ways) ¥ wrerare aEt § | wre
yed qr IPH  weenar fis Sk gt
ariergriz (Parliament )# i #t
o faoly &, & & ax ow fesd §
53 § a\ W@t ¥ wA™ % WA
g | 58 WA wiiwifeat ) ot qger
Y A T 3T A A
% W ag www fae o § 0 g
a8t Wy §, I T agr 9T A ey
W A W fire qwar g

LI L
fs to AT U WY & dre o
ae (B N R) & sivle @ I
I F e I H §EL §C @1
qr | 3% fas & #7307 {4 SRl
famr fove & 8 g0 9 4 W W
gaT s s @i & o vz aft €
N g W FER wmww F st @

¥ oy o gt e AR ) 4% e

fem® oY ot WA B Ao o aTdo
(TTI) = @ g A g™
o R F gy Faard g A%
¥ 1y ey e fede ange fww
w1 ¥z w1 fewe s foardy ar,
qq I awmt ¥ iy femt e “aré
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amy oy fiear foae & & Iy free
amd § 7" 39 o gsk awenT—
I gt qfcfay sy Wt §, a1
oY g—at e v o A} fawe T
¥ fuds gu o 1 FEF T fn wEEq
g4 AT qr 9% wIar 12X F7 fewe
wraT €, 87 g W &y w ar€ var
W wAw ¥ dem wEdr JQ

ar g3 fyor ®¢ e Wy R
ox & amfugi B g ) ¥ aeilw
w4 a€ A & 2 fowr weweT & @
% az A € | Q% T WX Iy ey
¥ 8 gu § fox wrar &Y do fn B
q adft foar fewe €2 some
WA IN AT & a3
of 7 B RE wd ) F3 to weEw
¥ 297 97 2 §F (complaint
book) ¥ fomr w3 ¥  sfawrfort
%7 SO X® W= A e feemay ot
Ty W FHw W faar fv arT @i
g T A qW ¥ N ww A9
miw § w& are F %6 ¥77 §¢ 1 AT
wg7 o1 FaeT g8 § v Iedw & siwe
WA 7N 6 A wwr gwr § R oww
Wt A & e F g g off w7
FEY € | X9 A W OFAI FUT gH
¥R ¢ g 5 wweeR gy
T4 o 98 A4t & §Fw & | SeEE
T ST 8 T & R oo an =
FhuTH F9 WA A OF a7 A5 a7
T ft § 7 § 1 @ e 3 At
¥ gz ot wwar & dwn oo F 7
ot saed gF 79t fe 3 € afe-
Fe ¥ Wl ¥ foy gt e (free
passes) baXF oy QrE Fed
fe arfia e oW B A fA T
gy T e S A ¥ ek @
g feet § &5 W Qe ¥ | WAw
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FHIFTL & SANIT AT UF FFA 4T
a7 g, A WU THE RN G
41 g goere @1 A1 afy g &
AT FAAT FY W AEHE AT F | T
fsq ooy amar € $aa w940 @
U6 TP F WA R FT AL
T AT 2 oW e fed e
gt four Aar £ fE W= §96
F< grr M fee 4 WOEIT OEOUR
BT ET HTAT F 1 T ST WA
& oar sk WA ¢ fF o g
oy foa a7 6F, 39 90 9ER
A AT GIE AT T RN E0
THA oA ATE W 17 WAGT W7 F0E
@TW AT BN, FEIETE AT Z7 AT &l
TEAT |

§ fraiq sifas 7 wg #7F A
¥ uz frgza we Iy Toa w47 o a7
e fass 9 &1 ATE ST J1fEd |
FI7 AT 420 &Y FAAT A ST BETHA
(deputation) %=1 = s 7oz §
faen wirm &7 wrf Form w31 wmar £ ¢
TEEH UA F FAR FF Fred e
Jt Y F AT FAOTF £ | I AAT

S £ T 97 SO AL AT | A

wrir & fe warm wE fedm mar an
fagifeer 741 7% 1, ZWi & ¥ 85 41
foar war & 451 &1 334 47 939 A
Fgl AT af wfE § TEED a0
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or .English translation, see Appen-. Vfl,
Annexure No. 71.]

THE DEPUTY MINISTER ForR RAILWAYS
AND TRANSPORT (SHRI 0. V. 1aMm): Sir, |
am sorry | have not been here today to hear
the hon. Members' speeches as | had
to

in the other House, and | hope the House
will excuse me for my short

ence. Sir, | should thank the hon.

iibers who have participated in the
debate for general support they

e given. In fact you led the debate, Sir,
and your lead was taken up and you were
kind enough to say good words about the
Railways. While appreciation was hearty, |
should say on the whole criticism was mild,
in sp.te of the hon. Pandit Kunzru. In fact
they reciprocated the spirit of the Budget
speech. It is a simple, unvarnished narration
breathing a frank intimate friendly spirit. It is
not fussy; it does not exaggerate; it does not
try to whitewash or hide facts. As one hon;
Member very aptly put it, it is unostentatious.
But, Sir, behind this facade of simple
unostentatiousness stands a record of solid
achievements which we claim and which, |
am glad to say, the House has acknowledged.
The credit for this does not go only to the
hon. Minister, the devoted band of officers
and to the army of hard working rail-
waymen, but it goes to Parliament and to the
country as well.

Sir, | should like to say, at the very
beginning, a few words about Kumbh Mela
which has been talked about so much. | am
glad, Sir, that this House <ha; appreciated
what has been done by the railways to meet
the onrush of the human sea that assembled
there—the sea that assembled there to mix in
the rivers.

FTT AT FEG T2 67 5 T4 T E
zufed § Yo A94Y St w1 e faey

Generally rivers alone go to » sea, but on this
occasion, Sir, it was a human sea that, went to
the rivers. To meet this unprecedented
emergency the railways had to take

q3q # qvw o famar Z  gEe

Ao Ao Ao ¥ Fae o o1 9% & extraordinary measures, extraordinary in the
. . N sense that they had to make preparations which
swq A forar & w30 T FATL HUTFTT | oy

Arerant A I §, T TAEET 7%
a#i 3, 453 & foir vy £, e
afzr w37 qU@AE ®T IARH AT
fed |

137 CS.D.
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[Shri O. V. Alagesan.] had not made in the
previous Kumbh Melas. What the railways
have done has been very handsomely acknow
ledged by a number of hon. Members who
spoke here, but the unfortunate tragedy that
occurred there incidentally disclosed a very
ugly spot in the texture of our public life.
People who can be counted among the tallest
in the land could not resist the temptation to
make political capital out of calamities. Sir,
the huge amounts that the railways spent and
the preparations that they made go to show
one fact, and that is that the railways are, first
and foremost, meant for the service of the
public and that their commercial nature comes
only next. | think that fact has been
demonstrated well.

I would first deal with a few remarks that
fell from the lips of the hon. Pandit Kunzru,
who is a veteran in railway matters. He had
some hard things to say. His voice is a voice
that should be harkened to. His warnings
should always be heeded. He is entitled to it
by his long association with railway working
and his intimate knowledge of the same, but |
have got one grievance against him. In fact,
we expected a lot out of the Committee on
which we asked him to preside, which he very
kindly agreed to do, but then in the middle he
forsook us. Of course, he has been put on
another job. | should not compare these posts.
Each is equally good, but perhaps it shows a
paucity of such men, men of the calibre and
stature of the hon. Pandit Kunzru. So, the
railways have now suffered a loss, and | think
T cannot excuse him for that

THE VICE-CHAIRMAN (SHRI K. S.
HeGDE) : What the railways have lost, the
country as a whole has gained.

SHRI O. V. ALAGESAN: But the railways
are so much intertwined with the whole
country that the two cannot be separated like
that.

He wanted that a Committee should enquire
into the regrouped railways, j
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He has never been a friend of the regrouping
scheme. He has always criticised it. He has
always opposed it. He has been consistent in
his opposition. So, it is not as if he discovered
new facts by a study of the working of the
regrouped railways and on the basis of those
facts he is now demanding an enquiry. In fact,
this is one stage of his continuing opposition.
We have stated in the pamphlet that has been
circulated along with the Budget papers that
the time has not yet arrived to study
comparable figures. We have to wait and
study the actual working. In this connection he
was speaking of the ex'-Nizam's State
Railway. He was pleased to remark as
follows:

R the Nizam's State Railway
which was a model of efficiency at one

time has suffered on account of
regrouping.”
One hon. Member here who represents

Hyderabad, | mean Mr. Kishen Chand, said,
"Very severely." Then the hon. Pandit Kunzru
went on to say:

"It will be really one of the saddest
chapters in the history of our railways if
regrouping resulted in bringing down the
efficiency of a railway that was noted
formerly for its highly efficient working."

Now, let us see whether the standards of
efficiency of that particular Railway, which
was acknowledged even by the hon. Pandit
Kunzru to have been highly efficient in its
working. have really deteriorated. Sir, | will
quote a few figures with respect to that, which
will show that the ex-Nizam's State Railway
has not only not suffered on account of
regrouping but its efficiency has even
improved. The er-Nizam's State Railway was
merged with the Central Railway in November
1951 and a comparison of the performance of
this portion of the Central Railway for the two
years 1951-52 and 1952-53 is worth while.
The wagon miles per wagon day have gone up
from 40'3 in 1951-52 to 455 in 1952-53 on the
broad gauge portion
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of the ecc-N. S. Railway while on the metre
gauge portion it has increased from 438 to
43.9. The net ton miles per wagon day have
increased from 482 to 533 on the broad gauge
portion while it has gone up from 271 to 29<>
on the metre gauge portion. The engine miles
per engine day in use on goods services have
increased from 100 to 110 on the broad gauge
portion and from 102 to 120 on the metre
gauge portion. The net ton miles per engine
hour have increased from 1,931 to 2,079 on
the broad gauge portion and from 953 to 992
on the metre gauge portion. The engine miles
per engine day on line increased from 88 to
89 on the broad gauge portion while on the
metre gauge it was 99 as against 100 in the
previous year. It is a little less. The above
picture will clearly establish that no such
calamity as has been envisaged by the hon
Pandit Kunzru has happened.

SHRI KISHEN CHAND (Hyderabad):
They are only one set of figures.

ProF. G. RANGA (Andhra): On the same
figures he is showing that that is not the case.

SHRI O. V. ALAGESAN: Sir, | am not one
who is in love with figures, but the difficulty
is that figures are unavoidable. If you have
criticised on the basis of a particular set of
figures, certainly on the same set of figures, if
we can prove that the working has been
efficient, you will have to accept it, but | do
not want to claim that this improvement is
entirely due to regrouping. That is far from
mv intention. | only wanted to show that
efficiency has not deteriorated on that
particular Railway as a result of regrouping.
That was my only limited purpose in quoting
these figures. Regrouping can be better
assessed only after the passage of some time
when we will have gained more experience
and better knowledge of its working.

I wish to touch on a few more points that
were mentioned by the hon. Pandit Kunzru
in his speech yesterday.
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He desired, to know the difference in the
method of estimating, which had resulted in a
drop of Rs. 52 lakhs in the third class
passenger earnings. He referred to the speech
of the hon. the Railway Minister and wanted
to know what was the method. It is the usual
method. He will be aware that th« Budget
Estimate for any year is derived from the
Revised Estimate of. the previous year after
taking into account all factors that ar, likely to
come into play during the budget year. When
Drepanng the Revised Estimate for any year,
however, the actuals for 7 to ft months of that
year are available and hence the Revised
Estimates are worked out on the basis of these
actuals supplemented by a fresh estimate for
the remaining months of the year. As the
methods of arriving at the figures are thus
different, there is bound to be a difference
between the Budget Estimates and the
Revised Estimates for any year, even if no
other factors were involved. This small
difference is due to that. That was all that was
intended to be conveyed and nothing more
should be read into that statement.

He also referred to the Efficiency Bureau
that has been set up and wanted to know
whether they would be able to examine
matters on their own or whether they would
be bound down by anybody else. Certainly |
can assure him that the Efficiency Bureau
will have full freedom and initiative to
choose such subjects as they want and then
investigate them.

He then referred to another point and that
is about the Technical Cooperation Mission
Programme under which we are getting aid

5pP.M.

Referring to that he said that he would like
to know the details of the survey proposed to
be undertaken by experts to be deputed by T.
C. M into the needs of the railway system as
provided in the agreement. As per agreement,
the experts will only
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[Shri O. V. Alagesan.] be furnished if
requested by the Government of India. At the
present moment request ior only one expert
has been made. The intention is that this
expert! should survey the needs of the railway
system  with  particular reference to
requirements of rolling stock, both for
rehabilitation and expansion. We have made a
request for this one expert for this assessment
as we are going ahead with a substantial
augmentation of our stock of locomotives and
wagons and it is desirable to have an
independent view of our actual requirements.
It was for that purpose that we wanted the
expert, not for anything else. We have
requested that the expert should be a top level
one conversant with all aspects of railway
working, particularly traffic operation, track
maintenance and shop practices and generally
with railway problems so that his views would
be of benefit to us. He will also be assisted by
our officials in India so that the final opinion
expressed would be the result of a joint study
both by the expert that will be coming here
and also by our officers.

Again, before | pass on, I shall refer to one
or two points made by the hon. Dr. Kunzru.
He wanted to know the details of the
simplified manner in which apportionment of
Railway earnings between the zonal Railways
will be done in future. He pleaded very
vehemently for this and it has been accepted
by the Railway Board. The details and the
merits of the system proposed to be adopted
have been fully discussed in the report of the
Committee appointed by the Railway Board
to review the effect of elimination of inter-
Railway adjustments and apportionment of
earnings on Indian Railways. Briefly, it is
like this:

The simplification in the apportionment of
goods earnings will, in future, be achieved,
firstly, by not ‘'Segregating terminal,
transhipment and short-distance charges,
which formerly entailed considerable volume
of work. Further, the total traffic between
each pair of
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stations will be apportioned as a singie item
instead of each transaction between each pair
of stations being apportioned as was the
practice in " past in some Railways.

In the case of passenger traffic, sim-ition will
be achieved by apportioning as one item the
tickets sold for each class by each via at one
place instead of apportioning each item be-
tween each pair of stations, as was done
formerly. The report contains all the
information and the recommendations of that
Committee have been accepted by the
Government and are being implemented
except in some minor details.

Now, | should like to deal with some of the
arguments raised by the hon. Shri P. C. Bhanj
Deo in his speech. Unfortunately the hon.
Member is not here. | was very much touched
when he disclosed the reason why he had to
leave the House earlier. He expressed distrust
of the Budget figures and said that the surplus
budgeted for next year might not be realised.
In fact, he went to the extent of calling it
‘accounting jugglery', and my hon. friend Mr.
Rajah—perhaps he is not here now—also
used the same phrase and called it ‘accounting
jugglery'. I do not know what hon. Members
mean when they use these terms rather loose-
ly. Do they mean that all the figures, the solid
mass of figures, are a myth or thev are not
correct? What do they mean? That passes my
understanding.

ProOF. G. RANGA: Underestimating one
and over-estimating another.

SHRI O. V. ALAGESAN: | shall read out
the figures of gross receipts, ordinary working
expenses and surplus over the past three
years, and that will show whether the revised
estimates and actuals have remained faithful
to each other or not.

[MR. DepuTY CHAIRMAN in the Chair.]
Taking the figures of gross receipts, in 1950-
51. the revised estimates were Rs. 263:4
crores and actuals were Rs. 263-1 crores—
very near each other.
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Then the revised estimates in 1951-52 were
Rs. 288 06 crores and actuals were Rs. 290-
82 crores. In 1952-53 the revised estimates
were Rs. 26955 crores and the actuals were
Rs. 270-56 crores. Now. | need not tite the
House by reading the figures relating to
working ex penses.

Now, let us come to the surplus because
they said that this surplus will vanish
somehow. In 1950-51 the revised surplus was
Rs. 14-24 crores whereas the actual was Rs.
15-05 crores. In 1951-52 Rs. 22-06 was the
revised estimate and actuals were Rs. 28'34
crores when we reached the peak of our
earnings. Then with reference to the figures of
surplus of last year, i.e., 1952-53, the revised
estimate was Rs. 9.48 crores and the actual
was Rs. 1319 crores. As for this year's surplus,
we would have realized it but for the very
good reasons that have been given, viz., the
implementation of the Gadgil Committee's
recommendations. | think the House should
realize that it was accepted ;n the middle of
the year and that it was a very legitimate
charge and the House should congratulate the
Ministry for implementing the Committee's
recommendations. To say that this surplus has
diminished from Rs. 9 to 3 crores and your
Rs. 5 crores will not be there is, | think, not a
very responsible statement to make. Half of
this extra expense comes under the
implementation of the Gadgil Committee. It is
3-15 crores. It is divided like this.- 1-78.
crores for provident fund, 0'44 crores for
gratuity, 093 crores for allowances. In a nor-
mal year the additional expenditure on
account of this item will be roughly of the
order of Rs. 2:8 crores per annum.

Again, the Inn. Mr. Bhanj Deo made
another suggestion. He said that while
estimating passenger earnings for the current
year, the extra income from Kumbh Mela was
not taken into account. Even while he was
speaking, | interrupted him and contradicted
that. | said that it was anticipated. A reference
to the Explanatory Memorandum presented
last year will bear
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i me out. In arriving at this year's Revised
Estimates also the extra earnings from Kumbh
Mela have been taken into account as also
some extra income from new lines. In arriving
at th« budget figures of passenger earnings tor
me next year, naturaily, the element of
earnings on account of Kumbh Mela is
excluded, but credit has bee* taken for
earnings from new lines and also for some
additional earnings due to better crop
conditions in the South. | would like to assure
hon. Members that there is no ‘jugglery' in
computation of passenger earnings. As the
hon. Shri Bhanj Deo was satisfied with the
estimate of goods earnings—he had nothing
to state on that—I need no* go into that. Then
one assumption was made last year and | am
drawing th« attention of the House to that.
The assumption made last year that passenger
earnings after attaining the peak in 1951-52
have reached a new low but stable level
appears to be generally correct, i

Sir, now | am replying to all absent
Members. That is my regret. Now | should
come to my hon. friend. Shri Sundarayya—a
very important Member of one of the
opposition parties. He was pleased to say that
we pay now-a-days less attention to third
class passengers and more attention continues
to be paid to upper class passengers. In fact |
noted that the House did not take him
seriously when he made that statement
because they know how patently wrong it
was. There is a Tamil proverb wbirh says:
Trying to hide a pumpkin in a small quantity
of rice.”" It was something like that when the
hon. Mr. Sundarayya said that w« are still
continuing to pay more attention to the upper
class passengers and less attention to the
needs of the third class passengers. It is
recognised oi» £.11 hands that conditions of
third class <f2Y«i are becoming more and
more— | venture to use the word—comfort-
able. This is not to say that nothing remains to
be done.

ProF. G. RANGA: To say "le.«s and Jess
uncomfortable" would he mors accurate.
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SHRI O. V. ALAGESAN: It is only a
question of time when the hon. Prof. Ranga
also will agree that it has become more and
more comfortable. The bias is all in favour of
the third class traveller.

SHRI K. L. NARASIMHAM (Madras):
Who recognises that statement?

SHRI O. V. ALAGESAN: The bias in all in
favour of the third class passenger. He is
uppermost in our thoughts. It is not only the
abolition of | class. Negatively, it has added to
the comforts of the third class pas-angers. It is
not only that. Positive hteps in the direction of
improving ..;,nenities of third class travel have
teen taken and continue to be taken. Again,
Sir, I do not want to tire the House by reading
out all the amenity works undertaken in the
course of the last two or three years. They are
given in the pamphlets. Many of the works j[
have been left out <*est the publication should
become very bulky and less readable. That
does not mean that other items which do not
find a place in the book are not being taken
up. Apart from these items | should like to
draw the attention of hon. Members to this.
The electrification of the Calcutta Suburban
Railway is proposed to be taken in hand and |
want the House to ponder over that for a
while. Is that for the benefit of the upper class
travellers? It is a huge work—the
electrification of the suburban system—and |
should like the House to think whether it is for
the benefit of the upper class travellers. It is
not. It is more for the benefit of the suburban
masses who have to come in and go out of
Calcutta every day to eke out their livelihood
that this huge project is being undertaken. And
then, we made arrangements for the Kumbh
Mela—I am again referring to Kumbh Mela.
Was all that for the benefit of the upper class
traveller? I should like to know. It was all for
the third class passengers, all these
arrangements, the putting of extra trains on the
lines and all that. But we should a, so
remember that it is not the provision of
amenities alone
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that contributes to the comfort of the third
class passengers. All these major works, these
huge programmes are intended also for the
third class passengers. | should like* the
House to remember that.

SHRI K. L. NARASIMHAM: At. this rate,
you can say the whole railway Is for the
people.

SHRI O. V. ALAGESAN: No, that is
reducing it to too simple proportions.

One or two points that the hon. Mr.
Sundarayya made 1 shall refer to hurriedly. |
shall be called to the other House soon and |
should be quick. He referred to the medical
facilities and in this connection it has been
said— and 1 should like to -repeat it—that
railwaymen enjoy greater medical facilities
than the others. The railways are for the
people as the hon. Mr. Narasimham said, but
these facilities are not for all the people, they
are only for the railwaymen. For instance,
while one thousand of our railway population
get -12 hospitals and dispensaries together, for
the country as a whole for every one thousand
of the population the number of hospitals
comes to only "02. Similarly, for a thousand of
the railway population the number of beds is -
75 whereas for the public the number of beds
is only -32 uer thousand. Of course, this does
not mean that we have reached the maximum
level or maximum limit. We are trying still to
provide more and more medical facilities to
them. So also in the matter of facilities for
education. With regard to the provision of
quarters he made certain points. Here | should
like to clarify the position. In the construction
of quarters it is not only finance that comes in.
When | asked the General Managers to
construct more quarters, they told me how the
matter did not depend on money alone. It is a
question of the availability of materials—
cement, iron and all these things. It is not
limited by the availability of finance alone. It
is limited by all these other considerations.
But the tempo has been kept up. We are now
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building at the rate of nine to ten thousand
houses per year. It was 9,000 this year. Next
year it may be 8,000. It does not mean that all
the house constructions taken up this year are
finished in this year. Certain constructions
taken up in the previous year are completed
this year. The total number of essential staff is
about 4-75 lakhs and we have 2'96 lakh
quarters. We will add another 24,000 quarters
by the end of 1954-55. This will leave us with
about a lakh and a half of essential staff
without quarters and even if we do it at the rate
I Of 10.000 a year, it will not take u« more
than say 15 years—it may be less, may be 10
years. And when we ! consider the problem of
housing in this country, 1 hope hon. Members
will agree that that is not an unduly long
period.

And then the hon. Shri Sundarayya
referred to the rolling stock, our pro
curements ot locomotives, wagons etc..
and showed that there was N«
pi ogress but a minus. He made
some calculations and said that
it was minus progress. Well, he
is not able to see* what others
ure able to see. The Bhagavat Gita

speaks of the seer to whom what is
day to others is night, and what is
night to others is day to the seer.
There the seer is a little different from

the rest because he is saturated with

God and naturally the hon. Mr.

Sundarayya will consider
i

t

blasphemy if I were to say that

he is saturated  with God. He is

saturated with something else: something else
takes the place of God , with him.  So he is
not able to see solid facts that other people
are able to see. There are solid additions; the
. solid locomotive, the 100th one is standing
there in solid steel and iron, but he is not able
to see that it is an addi tion. One hundred
locomotives we have made

self-sufficiency in .the
wagons. He is not able to see those facts.

I am glad the hon. Dr. Ghose is here.

[25 FEB.1954]

It is not a
small thing. 1 So also, we have reached almost
manufacture of
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SHRI B. C. GHOSE (West Bengal): | am no
Doctor.

SHRI O. V. ALAGESAN: He was troubled
with some discrepancies in the various figures.
Perhaps these figures are dynamic; they
change.

SHRIB. C. GHOSE: The figuies are
what'

SHRI O. V. ALAGESAN: | say they are
changed because different methods of
calculation are adopted. That does not mean
that there is any desire to hide or do any such
thing.

SHBI B. C. GHOSE: | did not say there was
any such desire to hide anything. | said there
was the discrepancy.

SHRI O. V. ALAGESAN: It is purely a matter
of figures and it will be very dry if | take the
House through all that maze of figures. | am,
however, prepared to meet my hon. friend in
private and satisfy him about these figures of
outturn, etc. I shall now point to some figures
which will go to show the improvement that
has been effected. All these figures are there in
the paints. | am now only drawing your
attention to them to help you to draw right
conclusions

ProOF. G. RANGA: Sir, one point that the
hon. Mr. Sundarayya made was that from the
figures placed before us, by the time the Five
Year Plan's period is ever, when you take into
consideration the overage locomotives In our
railways, the position would not be any the
better. That is a point that needs answering.

SHRI B. C. GHOSE: Is the hon. Deputy
Minister suggesting that the basis of these
calculations is differing from time to time?
Then we should know that.

SHRI O. V. ALAGESAN: No, it is not very
extraordinary change. My hon. friend need not
be alarmed at iu

PKor. G. RANGA: He will explain
it.
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SHRI B. C. GHOSE: What is the true
position?

SHRI O. V. ALAGESAN: The hon. Mr.
Sundarayya has quoted some figures and |
shall try to clear the misconception that he
seems to have succeeded in creating in the
minds of some hon. Members. Take the loco-
motives. At the beginning of the Plan period
we had 8,209 locomotives of which ine
overage ones came to ii.bol. To this we have
to add the number of lotives which will get
overage during the course of the Plan period,
that is 1.042.

The additions that are expected t<> be
made till the end of the Plan period come to
1,611. That is to say, we will be left with
1,985 overage locomotives whereas we began
the period with 2,554 overage locomotives.
Here also | shall be very plain; | do not want
to hide anything because nobody gams
anything by that. Taking out-stock to be only
8,209, the percentage tff overage locomotives
to the total holding at the beginning of the
Plan period was 31-1; that percentage, will
get reduced to 242 by the end of the Plan
period. But, Sir, we want 8.800 locomotives
on line; that is the figure that has been
calculated as would bf necessary. For that
holding, the percentage of overage
locomotives comes to 29:4. Even so, Sir, |
beg to submit that there is an improvement of
1:7 per cent.

SHRI K. L. NARASIMHAM: May | know
what will be the deficiency at the end of the
Five Year Plan period?

ProF. G. RANGA: It is less, not more.

SHRI O V. ALAGESAN: The dim culty is
that hon. Members are blessed with a peculiar
sight; th.ey are able to see certain things
magnified whereas certain other things are
dwarfed in their eyes. Even a big locomotive
produced in the Chittaranjan Works Is aeen as
a toy locomotive by them They are just
unable to see; it is a Brsrt of defect in their
sight.

[ COUNCIL]
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Sir, regarding wagons, at the beginning of
the Plan period we had 1,99,094 wagons of
which 47,256 were overage. Our additions
will be 59,293 wagons. That brings down the
number of overage wagons to 14,048.

The percentage is only 7:0 whereas-the
percentage that we began with was 23-7. It
has been calculated again, Sir, that we would
require 2,31,000 wagons. Taking the figure at
only 1,99,000 the percentage gets reduced to 7
from 237. But then we need a stock of
2,31.000 and the proportion Lhat the number
of overage stock that will remain bears to this
total holding, is 19'9, that is to say, it is less by
3-6 per cent.

There was not much of a quarrel with
coaches and so 1 shall not go into that
question. Hon. Members were rather pleased
with the position of coaches and so 1 shall not
labour that point.

SHRI B. C. GHOSE: Will the hon. Deputy
Minister kindly indicate this" As to
locomotives, in two years and nine months
only 467 have been obtained. How .is the
balance of 1,61* going to be secured in the
course of about two years only?

SHRI O. V. ALAGESAN: That has-been
explained.

SHRI K. L. NARASIMHAM: On a point ot
information, Sir. From the-ugures given to us,
after adding and all that, the deficit is said to
be iess by 7 per cent, or 3 per cent, and odd
but this depends upon their receiving imports,
by the fulfilment of all the orders that have
been placed with foreign Arms. | think the.
hon. Deputy Minister will agree with aw that
only on that condition is he arguing.

Prop. G. RANGA: Quite right.

SHRI O. V. ALAGESAN: He is per fectly
right, for once.

(Interruption.)

t should like to give another item of
information to the House. The number of
engines tkat will became-



1095 Budget (Railways), 1954-55—

overage m the next Plan period will be much
less than in this Plan period. That is another
advantageous factor | because the rate of
replacement of the i overage stock will be
higher.

Sir, I have nothing more to and. | am only
sorry the hon. Mr. Sundarayya is not here.

I should like now to come to V.
subject of catering. All hon. Members
who spoke had something to say about

this. It was said that- catering of late
had improved but they pointed nut
several defects. Everybody is anxious
that the catering arrangements on the
railways should improve. One hon.
Member from Orissa—he is here, |
think........

SHRIS. N. DWIVEDY (Orissa): Yes, he is
here.

SHRI O. V.  ALAGESAN.:........... he
wanted to know what the Committee that has
been appointed in this con nection has done.
That Committee, as the House perhaps may
know, consists of the Parliamentary
Secretary, two members of the Railway
Board and my humble self. (Interruptions.) |
am very humbie.

We have had some meetings; we also
called the caterers to the meetings and
consulted them because we wanted 1o know
what stood in the way of their providing a
satisfactory service to the public. We are
anxious to improve and we wanted to know
what it was that stood in the way and why
they were unable to provide an efficient
service. They were pleased about that and
they placed their suggestions also. The
opinions expressed on the floor of this House
and perhaps that will be expressed on the
floor of the other House will certainly go to
strengthen our hands in taking any action that
we may decide upon later. All the sug-
gestions made will be taken due note of and
we will try to give effect to them and see that
this service improves. Of course, many
questions arise in this connection. One major
question is whether it is necessary to retain
western style catering on the railways. As

[ 25 FEB. 1954
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far as | can recall, no hon. Member went into
that question.

Dr. SHRIMATI SEETA PARMANAND
(Madhya Pradesh): | ‘specifically made a
point that it was not necessary, it was
outmoded and that not so much of money
should be spent.

SHRI O. V. ALAGESAN: | am sorry | did
not note what the hon. Member said. So, Sir,
that has to be considered. Really, they are
losing custom; they are not able to get their
original custom owing to various reasons, the
major reason being prohibition. Whether there
is prohibition in the States or not, there is
complete prohibition on the railways. | think
hon. Members are aware of it. Even in States
where prohibition has not been introduced,
nobody is permitted to sell or to have drinks in
the station premises or in trains. So, Sir, that
has been a very restrictive factor for these
western style caterers and even before—that is
my surmise—we ask them to go, they will
leave. Whether it is necessary to retain western
style catering in the interests of the tourists is
another question. In this connection, | was
talking with the President of the International
Official Travel Organisation—there are five
words and | cannot tell the whole name—and
his opinion in this matter gave me strength. He
was telling me, "Do not change your food for
the sake of the tourists. Do not change the
country for the sake of the tourists. You
should give wholesome Indian food and they
will be perfectly satisfied with it". That was
what he told me. He was a foreigner. And he
said that he would be able to appreciate Indian
food provided it was clean and served in a
wholesome way. (Interruption.)

But, Sir, | know even some of us, Indians, in
our country have developed a taste for this
western style, perhaps more than the tourists
or the-foreigners. We ourselves, some of us,
may like to retain the western style. All these
considerations will be taken-into account and
I hope we will be
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[Shri O. V. Alagesan.] able to come to
some correct decision and also to
implement it.

Again the hon. Shrimati Munshi spoke
about Annapurna. They have been able to do
good service in the small period they have
been on *he railways. They have been put on
the Janata Express between Delhi and
Madras and their service was certainly
appreciated and certainly the offer she made
on the floor of the House to come to the aid
of the railway passengers by way of
providing good, cheap food will be welcome.

Then, Sir, on the question of price | think
one hon. Member mentioned that on the
Southern Railway it is only 10 annas and 13
annas whereas on the other railways it goes
up to even Rs. 2. Of course this price differ-
ence is really great. |1 enquired of some
persons in this respect and they said: "The
food in the South may cost 10 annas or 13
annas but we cannot eat it. It is so much rice,
rice with sambar, iice with rasam and rice
with curd. We cannot stand it." In this con-
nection. Sir. we are trying to evolve some
standard menus also so that people may know
what menu will be available with the railway
caterers. In all these respects | hope we will
be able to come to some correct decisions and
also implement them without much loss of
time.

The question of departmental versus private
catering was also raised and that also would be
gone into. | think it was the hon. Dr. Shrimati
Seeta Parmanand who read out figures of losses
that occurred on the Southern Railway and the
B. N. R. portion of the Eastern Railway. It is
true that we are incurring losses, but I can say
the departmental service is very much .
appreciated and It stands on a level much
higher than that of the private catering service.
It is not for money at all, but we should also see
that we do not incur any losses while try- j ing
to provide extra comforts.
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DR. SHRIMATI SEETA PARMANAND: An
hon. Member said that catering was a lucrative
business everywhere and asked why
Government catering should be done at a
loss
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SHRI O. V. ALAGESAN: It can be gone
into. We pay our staff much more than private
caterers can ever do and that is the reason why
we are incurring loss, but that is not the main
consideration. If the loss can be limited then
we would also see whether we can expand
departmental catering.

The hon. Shri Govinda Reddy felt very sore
that he was not given the Complaint Book and
my hon. friend sitting here also showed
certain samples which really tasted very bad
when | tasted them yesterday.

PANDIT S. S. N. TANKHA (Uttar Pradesh):
I was also a signatory to that complaint and |
would, therefore, like to know what action
was taken on that complaint?

SHRI O. V. ALAGESAN: | am not yet
seized of the matter that | can give you the
action taken thereon. | can inform the hon.
Member about it in due course.

Sir, the question of Service Commission
was raised by my hon friend, Shri Govinda
Reddy. He wanted to know whether there
should be separate Railway Service
Commissions for recruitment on the railways
and whether the State Service Commissions
themselves cannot be asked to do this work.
Perhaps the justification for this should be
given now because we have now increased the
Service Commissions from two to four. The
advantages that are expected to flow from
them have been given in the Budget statement
and | need not cover that ground. I shall only
give some figures. During 1950-51 the number
of candidates recruited was 12,000; in 1951-
52, 6,763 and in 1952-53, 14,699. Even so
there were hundreds of posts which could' not
be filled. It has been calculated that a
Commission which consists of one Chairman
and two members will
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"be able to recruit about two to four thousand
candidates a year. On this basis it was not
possible for two Commissions, each
consisting of a Chairman and two members,
to undertake the recruitment for all the
railways without serious delay. The railway
administrations have been making complaints
in this behalf, namely, about getting hands
quickly, and so the Service Commissions
have been increased. All recruitment to Class
Il has to be made by these Service
Commissions. During the last year the two
Service Commissions together issued 63
employment  notices, received 2,25,645
applications, summoned 43,550 candidates for
interview or examination in 27 centres and
selected 14,699 candidates for appointment.
Among those selected. 1.187 belonged to the
Scheduled Castes and Scheduled Tribes and
the Anglo-Indian community.

Sir, it will be clear from this that the State
Commissions will not be able to cope with
the work of this magnitude that has to be done
on the railways. In this connection, Sir, it will
be use ful to remember that the cost of Ap-
plication Forms sold to the applicants goes to
meet part of the total expenses of the
Commissions. The net expenditure on the
Commissions is very mi less than the figure
shown in the Bud get. For the year 1952-53 as
against an expenditure of about Rs. 5,40,000
on the two Commissions, income from the
sale of Application Forms was about Rs.
3,29,000. the net expenditure being only Rs.
1,11,000.

Sir, the hon. Mr. Hegde who opened the
debate ably pleaded for a bold, dynamic
programme of development. He wanted an
addition of 500 miles per year for the next ten
years. Certainly | cannot say that we should
be where we are. Also, we have not reached
the saturation level in railway development.
Hon. Members have been  making
innumerable suggestions for construction of
new lines. Every hon. Member, as far as |
know, has got to say about some new line
which is at least a hundred miles lon?.

1100
SHRIH. P. SAKSENA: Not I, anyway.
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SHRI O. V. ALAGESAN: It is certainly not a
pleasant thing to go on saying 'No' to hon.
Members who want to develop this country
by constructing new railway lines. The
interior regions have to be opened up by hav-
ing new railway lines. Economic prosperity
and flow of trade can only follow and not
precede the railways. Here | think I may
inform hon. Members as to what the hon. the
Prime  Minister thought nf railway
development. He was looking at a pictorial
representation issued at the time of sending
the Exhibition Trains from Delhi. There,
certain figures were given. From 1880 to 1900
the mileage increased from 8,996 to 24,752.
From 1900 to 1953 it went up only to 34,316.
He was struck by this and remarked that the
pace of progress was rather slow during the
past half a century. Sir, there are no two
opinions on this, but | .should like in this
connection m  place the following
considerations which are very relevant to this
issue. While taking up new lines first priority
has to be given to those which are required
primarily to meet the needs of agricultural,
industrial and mineral development flowing
from the projects iuded in the first Five Year
Plan.

Also, there is serious limitation on the
supply of track materials due to inadequate
production of pig iron and steel in the
country. Although v\-consider that the
present producers would be able to supply
railways about one lakh tons of rails—it is
equivalent to approximately 850 miles of new
rail's every year—the actual production (and
supply is much less. Even at present, there is
an accumulation of arrears in the supply of
rails equal to about nine months' consumption
with the result that we have been forced
recently to place an order for 50.000 tons of
imported rails through the Technical Co-
operation Mission Programme.

As against this, our average annual
requirements are approximately 1,050
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[Shri O. V. Alagesan.] miles for track
renewals and special works alone. The
present supply of new rails is not sufficient
even to cover this requirement. In spite of
this, the railways have been able to find ma-
terials for certain new lines and restoration of
dismantled lines by filling up the gap between
supply and demand to a limited extent by
released secondhand serviceable rails.

The same is the case with sleepers where
against the annual requirement of about 1.750
miles, we can get only about 1,400 miles at
pesent in all the three categories, i.e.. wood,
steel and cast iron. In this connection, | may
tell hon. Members that during the last year,
we had to place an order for 24,000 tons of
sleepers from abroad and we have placed
another order for 30,000 tons recently through
the Technical Co-operation Mission and we
have to place a further order for another
30.000 tons during June next, when we expect
to get the second instalment of the Technical
Co-operation Mission Programme.

From 1948 up to the end of March 1954,
the railways will have completed over 900
miles of new lines and restorations. This
comes to about 150 miles per year. While
recognising that this is not sufficient, | should
ask the House to remember that we should
plan for removing the deficiencies indicated
above before we launch upon a more
ambitious  programme of new line
construction. 500 miles of new line will
require over 1} lakh tons of steel for track and
structural works. It is hoped that it should be
possible to obtain more steel for rails,
sleepers, bridge girders, etc., when the new
steel plant at Rourkela starts functioning.

I should now like to touch on one or two
viher points that were made by hon.
Members. The hon. Shri Narasimham
quarrelled with the hon. the Railway Minister
for saying that out of an increase of nearly Rs.
50 i-rores in working expenses in 1954-55
over that of 1948-49, barring a sum of Rs. 10
crores which was due to the taking over of the
State Railways, the
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bulk of the rest was attributable to the
liberalisation of benefits to the staff. |
do not know why he should object to
acknowledging what has been done for the

staff by the Railway Administration. The
working expenses rose from about Rs.
145 crores in 1948-49—that is, the first

year after partition—to about Rs. 194 crores
estimated for the Budget year 1954-55..
That is an increase of Rs. 49 crores. Of this
increase, about Rs. 10 crores are on account
of expenditure on the e.x-State Railways, as
already stated. The increase under fuel
expenditure is about Rs. 7 crores. This
accords with the expansion of Service to meet
the demands of traffic involving an
estimated increase of 48 million train miles
and 40 million engine miles over the
respective mileages of 1406 and 182-2 in
1948-49. The balance of the. increase of nearly
32 crores is mainly on account of liberalisation
of service conditions of staff. They are under
various heads—implementation of Adjudi-
cator's Award, liberalisation of Provident
Fund concessions 1o temporary staff and
increased bonus, increments to staff during
the six years, increased provision under
Allowances owing to the merger of 50 per
cent, of dearness allowance with pay and so on
and sc forth. This is the position those facts
indicate, and instead of appreciating, what
has been done for the staff, | am surprised, the
hon. Member who is so much interested in the
welfare of staff should point his finger of
criticism.

The hon. Shrimati Munshi made a point
about rail concessions and suggested the
extension of concessions in fares to members
of women's associations and cultural and
educational institutions. Even at present
concession is granted to the delegates and
office bearers attending the All-India
Women's Conference and members of the
Standing Committee of the Ail-India Women's
Conference. Concession Is also granted to
persons attending the Y. W. C. A. Summer
and National Conferences. In addition, the
concession is granted to certain recognised all-
India bodies of educational, cultural



1103 Budget (Railways), 1954-55— [ 25 FEB. 1954]  General Discussion 1104

and social importance. The concession in rail
fares is given to persons attend- ing the Indian
Conference of Social Work and the Indian
Council of Child Education. Requests, of
course, from other All-India bodies have also
been received and they are under our con-
sideration.

Sir, after one last point | should like to
close.

DK. SHRIMATI SEETA PARMANAND:
What about associating more women with the
Amenities Committees 3t -different places?

SHRI O. V. ALAGESAN: | wanted
to refer to that. I am glad to the hon.
Member drew my attention to it. We
have now constituted Zonal Committees
and Parliament has been fully asso
ciated with the National Railway Users'
Council at the Centre and with the
Zonal Consultative Committees at the
Railway Headquarters. Of course, at
the Division level...........

DR. SHRIMAH SEETA PARMANAND:
What i the percentage of membership, half
and half?

SHRI O. V. ALAGESAN;, Of course, mat the
Divisional level, Parliament has not been
associated nor members of the State
legislatures.  The  Passenger  Amenities
Committees are constituted as sub-committees
of the various Zonal Railway Consultative
Committees. Perhaps this is the one part of the
Government with which Parliament has been so
closely associated in all its varied activities. |
am glad about that and | hope hon. Members
will also appreciate that fact. Of course, it was
not conceived as separate representation for
women but the point that the hon. Dr. Shrimati
Seeta Rarmanand made yesterday that women
are perhaps more interested in these amenities
and the other welfare activities has certainly to
be looked into. Of course, when nominations
are to *be made the next time, this
consideration will be borne . In mind.

DRr. SHRIMATI SEETA PARMANAND: |
said that women were more competent to
give advice.

SHRI O. V. ALAGESAN: | do not want to
enter into any argument on that point with the
hon. Lady Member. Sir, one more point and |
shall close. The hon. Mr. Rajah—he is also
not here; he is a good friend of mine— spoke
of provision of over-bridges. Sir, it is really a
headache to users of the road, especially of
the road vehicles, when they come and are
prevented from passing on at a railway level
crossing. Whatever the Act says, they blame
only the railways. They think that it is the
railway that has blocked their passage though
the railways have shown their goodwill or
their readiness to do their part in this matter.
Of course, conviction cannot be carried to the
people who are actually blocked at these level
crossing's.

Sir, he was referring to the level crossings
in the City of Madras. The question of level
crossings not only in the cities but also in all
the municipal towns is a big problem. Our
local bodies like the municipalities do not
have the necessary funds, and the funds of the
State Governments also are tight and they are
not able to go to their aid. So, we have
ourselves  taken  the initiative and
recommended to the Planning Commission
that they should set apart at least Rs. 1 crore
for being granted as loans to the local bodies
for the purpose of financing their portion of
the expenditure on the construction of these
over-bridges. | hope that would be done and
the local bodies enabled to finance their por-
tion of the expenditure regarding the
construction- of these over-bridges.

Sir, | thank the House for the indulgence
given to me.

DRr. SHRIMATI SEETA PARMANAND: |
have one or two questions to ask: What is the
reason for doubling the licence fees, for the
last two years, of the vendors and why are
these vendors allowed to give subcontracts to
other people, thus robbing
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Seeta Parmanand.] the
legitimate dues?

[Dr.  Shrimati
Government of their

SHRI O. V. ALAGESAN: As far as sub-
letting is concerned, they are strictly
prohibited from sub-letting contracts, and
when they are found out, all the contracts that
they may hold on the railways are terminated.
| think one or two such cases have occurred,
but still the evil is therp

SHRI' S. N. DWIVEDY: You say that the
contractors will be punished when they are
found out, but we see that it is prevalent in
almost all the stations.

SHRI O. V. ALAGESAN: The evil is there.
We do recognise it. Of course, it is rather
difficult to produce proofs in these cases, and
wherever proof was there, we were able to
take action and their  contracts  were
terminated.

MRr. DEPUTY CHAIRMAN: Dr.
Barlingay.

DRr. SHRIMATI SEETA PARMANAND:
What about my other question?

MJH. DEPUTY CHAIRMAN: Order,

order. Dr. Barlingay.
DrR. W. S. BARLINGAY (Madhya
Pradesh):

¥o TaFq q®o wiied (423 W2T) :
IWANF  ¥ERE, WA T
T FT T SIS ATYOL EY A & 0T
77 fAg 37 € §T J17 FT 3T &
T @ M | 5ol ow Y aF 5w
qAT F Y §  GITH AT AT
oS AT FT |

TRAY A A A T 9L F A=
F gl &, W fowsr qir A oA
AT UHIET HIET & AT F q1%
fa mar 8§ ag ag & fr 73 qur oo
WA At awz g g WAT &
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argd Wy ofefeafy § 3 ofefafs 51
3 F THE WG ANE TAT AT A
wfera Zar ) g7 3@ A Faw 5w T
#1# for fora ot & 77 a9z & faen
¥ E 3FE Tz 5z A q8 fear
fr w3 77 fafrezs (Minister)
A R ITH I ART OF ¥AF 797
I FIT T GYFT AIAT AT 98 599 %
T HW ATAFNZ T FLAFT 4 | 71T
I g FAMET AT AT & ARAT F
fr swaem (House) # =it faare
WA FIANHZATE TAFINT
ZEAT W ITFT FE AqTATC WY 00T
WEf A% 47 AT Z 98 99C 43T A
TrAfFFmaAdr F 917 38 wegy 79T
FATAT FIA UF qomd ara §

A AT § QgrETT ITEET -
FAZ AFA A AN FEFTE TATF 7
TUOANAZ | AT I AT AT T F
A IZR 7z 7 140 Far fiea
(cap’tal) =@ %3 & zaTE
(invest) fear w37 7 otz 377 47
TF WAt A9 2 AT wATE viE
T A1 ag T3 ¥ 7772 (per cent. )
THMATE | F IAT QA FawT § Afea
T 48 F4TOF T ATT F1 3 I5 7350
AEZEY Arddr wEeEz (under-
state) 1 7 | wzEEE gafag o
TTAZ FEd (return) AT 9Tz IR
(private industry) F @% §47
nF 337 gugr Ed sEra avArE U
TZATTF =72 K74 (State concern)
717 ¥z wqd 2 & wisfaa owg
AT wrfasr o w0 3 g
AT @9 goar 5077 gt migg 7
A TET A7 A% § diwa 7 3z o w0
32 g7 79z 31 At avgar
BT Tifgr T Fw A )
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T3 W4 TEA F A% w4 0F A
zw 3 W 3T A qEEa & I A
qE WAL F MG T FAT ARATE |
UF AT A qEAATT KA wERT 7 A
1Y ag 48 & fr Tod &1 @ AT
Sy G freA A2 9E T
(third class) % #arfedd o
faeerr & 14 @y & W A FHT
(figures) 3 at %1€ wafas am@ 7
At 1 & tET meE 3AF A AT
ifega TEw WX f7 f97 que-wd

(Indian Railways for the year

1952-53) %1 frqiE (report) F
a9 w3 EsA A gEd AN g
f+ agr fmE (air-conditioned)
T v AT A AT 35, T A
(first class) & 2 wTz 17 AA
w94 F  ARIAT g, FhT AW
(second class) & ¢ Faz 2?
AT w97 ¥ A g8, fzT FAW™
(inter class) & % Fqz es
AT T4 F wwEAr §i W 4%
FAT H 8 FIUAL o0 ATA F7 ArggAT
g 1 T AT T WAL F1 55 ARG
T ZF AT WIS K TAT FF AT
fr fradt =gt 98 aw 9997
(passengers) & a3 #1 FAT
A7 Fraar 337 AT 397 FFTAT
TEITE A At wear g

-

G IE ST E I GRAR I
At FmT A TR FE TR g
w1 fror srgrz e e an g
4% FT75 @ TR {14 T (AT, ATTITA7
Z7 (passenger traim) ZT AT
gt ¢ & BT A 77 7T HT (mail
train) #1AT & TE G AT, I FA
& faq e THTT A0 AT & 9 W HIA
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AT T Tz & AT Jon arf wfa
Wi, a5z #m F fag 25 9 qfF
T o 7 g=79 & fAg o o 9@
GG o

e

T3 AT ATAF AT WATA £ 98 TE 2
fr gw® 39 T3 57 91 gfawrg 2 39F
HaTaF 37 UF AgHT ¥ &7 AF 1 Ah
qAGTAT & ATA [AZTT FIAT AMET |
A AT OF qF ¥ THAC 4T 908
ar g: M I F AT 0T ART =W
TEFT 9% qr€ FAT F AT 4% FA q AT
F%2 (comfort) # #i¥ A%z F
q A w7 FHATTA FO
FO0q 347 &7 A Tifeq, A o4 q
TS FI AT 9% FT A HATA £ 39
T & g & g afey 92
R F Arg wEAT Gf 93T w
fazma & 3z g T Fzar Jrzam
e o7 o fRedy 27 F 9% T AR
iy 7 af s F wafedi 1 faadr
mafvfr  (amenities) #rfr #
q 39 HATA & F a1 74 faw wyrA
fe 37 faadr =fzd, ardfr 2¢ 77 &
{1 & A F 17 ART FA F 90
frr &1 o1 srafadier faadt §, @ wewt
farar 2, wtr v 0 g7 & 0f AT wIq
FTATGE FAE W AT AAGAT HAAY
& WMT Fied fqemT 3 ITAr T
AT § TaAT A7 AT AT ZAT F 43
W AT FT AZT FA AAGAT
a1 & 1 s gaararw gfez F e am
F FAT T 4 TAT 77 37T TIAT 21 THA
1 W AT wErga  avgen wew i ag
TART AT FET A I | UT HIT AT
vma =9 (railway coaches)
g P 7 TWE FwEEE ( cons-
truction) # & WT 74 3= A
TfaAa FTE a1 AT 7 aweAn g fF a2
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W AO% Y wiw «¥zw (students)
¥ fg a3 Zafem frgo g (free)
W& AW AT 7 agA =TI AT
& Y wer wite wfer ag fern
e w0 | ag E AR O AR
wifs 7% *% ®7 g e §
W AT 97 AT 4 gawfam gh, e
T TTH I U1 o 87 ;AT T A
"'iarmazaifwaﬁﬁrrwmim
fr 4% w1 fr w wm ofRarge
(Parliament) #& fvw<f #y wr
W A Ay g e A
®H, WIF a7 ¥ T4 9%4, T%Y A
aga fr wafarg €, vy afx e A
¥ & fariwdi & fod a7 A s7 &
A ag A% 7§ ww wEd 9T AW
wio w7 3% & | Bvr wgen & e A&
fau  sqrEr ¥ sy sfwfedy 3 @
wrfermr 4 anfed | wr W Rfafadiy
Forw foret 7Y & & W) F, dam A A
HWAT |

(Time bell rings.)

& X £ O S §

.........

MRr. DEPUTY CHAIRMAN:
have still names, Mr. Barlingay.

DR.W. S. BARLINGAY:

k11 'quHe'lfBﬁ: q_:fT il'ﬂ
TIET A FEAT 2 | | NAAIG w4 wgt-
&7 F{ A9 T § AT AATA FTATF |

[For English translation, see Appendix
VII, Annexure No. 72.]

SHRI T. D. PUSTAKE (Madhya
Bharat):
Wt @ Mo TR (W=a WRA)

Juravq wEEy, § AEem T A
M & Aoy Y gAY ST w
137 CSD.

1110
L Agm g AR e s g e @ 3 uY
Ay A &7 | aEstg i B B g
= e & 19 W7 & v e o
7 §, W R T9A 990 q9q 70T Af}
IR AFAT E 8

TFAT GHTT AU TE § T Ay X
% FrAi W17 w6 e ) el
&8 wE /w ¥ W & g Tl
#ww (railway concession) #t
gfasr € ol §, dfaer gy B & gAY
A A G ArErTHegT § o1 ¥
arx & zfr= (tournament)
s VR TF o ¥ fag A
fafym wwit & o &7 grETd Gegml
* goer at fammdt w2t ey & s wdt
& v W7 & g o & A 99w Ay
¥ w8 A) gfegr off & avf §
fagiqwe Ao Aol #1 S & f o
HEqUe A9 REET ¥t T T4 X AT
Wm W) A §, W W fena
g7 8= faar s wfgg 1 wafag
T Az s sm it oy
Y SeATsT T A A 6 T qrArNA
feqy ama At TE A AR agEl A
Foquei gt ®k adifRde  (certi-
ficate) % T® 71

g owE an ag & 5 wiw
ars=  (branch lines) % 4«
i 7v W orwn (platform)
THE AP ANT DT | 7 wTOw
i, A W G T A g
fam &g wogfaa gFft & avq aTee
# A ¥ wa O @ am b o
et A5 fgm o o &, KW 9 2w
| T AT TR F I T o g Srew
AW R E SR eI T g
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[Shri T. D. Pustake]

T F W A ewE F O ]

ST BT 3 AFR Frqa 72 56 g
¥i9 asAl ® faog wv 7@ wgfn
qrie ST ¥ fAW agE A a3
a8 g7 F1 41 fafam 3 Fe 4oii Y s
ATHTAT 9T 3 & qriaar g & gy #,
WL g7 374 g9 58/ 71 &4 g $Q
Arag T AaE AR &1 W oW A
Z fx a2 78 ogdi ¥ At F q@ A
IAaT & [ oaeg aeg wv gt A
oW w0 g3+ frar w3, ST g
It F e § 5 A4 1 WA
T Y ATE FAT AT AF AT T,
TG g AT AT F 0\ qH g0 WA A
fr guTe s WY A T A wfasy
A A = AT |

Aqr g w7 0F w2
‘W % fag | IvET & A
IR A1S A § AT g T AAT TF
9 9T FAKT AME 77 W OF O A4AT
qF AT AT TIT § 1 WIT OTHRT Lo
ge WTC 777 faar Iy A $9A FAer w7
gt T & forw St P w71 awar
WCAT 9T £, I FT AT ATAT & | WA
forw g srorefY @ Avav § fr 53 Sawnf
qT A A4 9§ WET AT aFar § | fA9
g & Hear, @Ay W o § o
AT & 9 *1 AT 7 4  af 3
ATE o JFTGT ITHT § AT 97 A
< & Ig A1 FAT KT TF A¥G AT
wgfaaT F71 AT T 9397 §, A8 0
g e & | ag F1T wa W agT gfae &
T o s § w0ty 359 289 g
LERL e Kk ol
T wF &« T AT GFAT

|
|
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qAT gHrF A9 a7 # fr gradm
aredt N fraT wdw Fragdy am g,
T2 & bt & 97 0% Fraza ar
fzar, 3wq 1 amAT w1 fTag w7 fos
63T T AT 1 IARY oFTAT AT AT A
fr Frrgdr & wnfare 7% o mfaax
& e A% A1 39 A § 17 falgar
w2z 7 (Scindia State Railway)
* WA & A7 396 = e e
# @ i (trains) F wErAS
¥ 33 A7 3, TF W7 T4 THAT 4T £,
Tg a1 W 7 www § A5 w1
T gy § &7 A AT & FOE] 39
TqTe ft ST =g F=rgn A e 3
AT W A% Fe F, 95 37 740 G
AT ) qH qu aren g foarAr dAr
T I A7 wysy TR {7 w7 A A6
T W R W AF ¥R § TAE ]
I

wrAAE & A F A oF 6]
TR AT AR ag A e
AT &1 7@ AT 7 fAm A owwi
AT I @) W AT
eiffy graTe @@, Sy arERATEY
qTGUT, A AT AT gATE ATAATE
st off WY ag wAET T qH A fF
= &1 A § a@ AT & e
fagt argar | #0F I AN I @
T §, a7 g€ FAET T A AR
sy 07 FIq AH TSN T4V § 1 T
HTEATA FT T T FIA § FTHTH1 AT
AFArT g1 7 3 W qw 97 of wy-
foream g1 Y 21 ITRAT & TR AT T
34, WY <o d w1 & wAd el
T g9 & amA Ay ol s A
3, B ow AeA fray &7 99 faw @
G AT &7 T0G AT AW A2
o 777 § TR TG ATLF 3T AIHEAY



1113 Budget {Railways), 1954-55— [ 25 FEB. 1954 ]

& {91 ¥ § ) W w § gy
T AT ww P ogad fag o gl
i (scheme) fraradie &, dfewr
Fq I @ | gwlw g e
A N ¥ TR Frdew & o @ S Y
I W & qeq et = 93
T WA fFar St s AR ¥
=T § g ey s
qifere  (Provisional Parlia-
ment) ¥ gmt WAAg  @dF o
A W @ F1 O3 O o9
SR S g qq AadR A
0T 0 o w fyew F o v B
ag wrrar faardi § gy el ¥
TUH ) faar W e 2 Ifkw
AITH TG AT |

e Favw NG 9 gEe
& ¢ & ok urdee # s X
TET T § | ¥ g TG A< § AT
fe ag aF wgy fammer Wt §, B A
oY AXF FH AT AT & | 7AL AV w0
Hi 5@ 9 araww & f, B wpE
{comfort) W aw i § afes wwar
* gfewy f gfee A s d @@ gU A
@ 7€ F 1 gy e &Y ofs @@
WrETs §, I ¥ T AR E | A=
T A W e WAt o & e
witfaa 1, s@fAu 49 ag faa fear
&, W T T I |

[For English translation, see Appen-
dix VII, Annexure 73.]

3ur1 R, P, TAMTA (Utlar Pradesh):

ot ®reo dto T (IwX W) ¢
IYTAH WEIRE, § UTR! AR 34T F
fr wrd qi g FreT &1 W o
g  waw s s Amaga & 5
frg> A AT & v R
(railways) ' # =t swfr gf &,
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. AT suw fAan  gar W fafrex

Wy e STy AR Famr
FHT AT § AT AR W9 &
wfawrfedl & ama  <&r & 39, §
AT §, a1 WA AT 997 § AW
FHITEt & g |, gl aF
avaey arfx (GEodY) & aig §, I
FIE! G FYAFT § | AT F T 7oy
g f5 mit o1F fat o F arfrt &
TFgR # WX TR gER W FY
TOW g, W W@ FAIMET FF 90
Ffedm ¥, fress Y o F
fqai & sfr, agoar & @1 wWmE
AR | AEAE AT T A ¥ A A
drere frar § 5 ot aga T8 9
Y WEAFAT § |

ay feowdt MR Pt 7w g,
W F R FH A § <% wfwer
FHaC A T & g1y & | Tafog frat
ZH & quiergt #7 gfaen & It & faew
Are g o f2g 9 % v wawe
e T R T I NE S A
Ha¥ sarer W faeedt & | g F A
g W o agn g g
AT AT g, W 5a% fAw IR o
Fafemrar arorar Y a=rk & W e a9
Fursi MR A aEm G  F
AT A FOT Yoo el § gfawrd
oY ara oy wf § W Yoo WA A
afer v (waiting rooms) =ifz
T ¥ T € 0§ § 1w A@ oo
w2 & QoA # wmm A w1
Iw g & wawan § e g foomr
o< Fqrar 5 T B A IT€TE )
w gard § & & f e wow
qTHA  THAAT STEAT § WY WA e
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[Shri R. P. Tamta.j
fF 77ft wgrm 37 07 fa=we FA Y
FUT A |

frae = & AT #1 qg AW
¥ % fqu fx 1= 37 (train) fw
v AT, R PR A S,
@A T ISHY TEAT § W7 AT
U7 WTFAT 93T & TAfA qgAT
WY T AT AT Awe & ® arfagd
¥ fom ¥t gamgd mfew (enquirv:
omce) & fx giwaz =5t ¥ famy
aga & €A1 A gran &, WA T werw
o9 ¥ W q7g &1 g9 7, A
THAT] ¥ UF T AR fF IF wEl 9@
29 el fam amw faenlt ww fas
@EEM 7 fat | FE Ay W
wayg arfagi 1 F1%1 wro fre s

i qEE FERImfEEiad
fomt A7z 7 %% s (first class)
sw FFz ¥w (second class)
Hydi % fAg #zwr My
(conductor guards) #@ #
I A " 9T T GEA &
fam Y TezweT ME @ I Afew |
FezHET MY K1 9 ¥y 27 ArlEw B
¥z =ZH9 {4, JAFE T FAvA qr
XA 7 I Awe %9 7 fazw & fom
qgrE YA Y19 FIH { AEFAT 7|
e 1 W gg o1 &7 faan o fF
H\T a5 § FPIEAE R AT F 9q 97
¥ AFET q ST ARG W o
& g E, I W qEq T e fay
WG | AT 1§ AT A W 6
Wi §1g |1L ATHT 19 2, T HAH 3
¥ ®E |3 AT FF F1 AGGT &1 /09
¢ a4ifs 3% 437 & fau 2w 7 fae
qrEY, Fafd SEEEr @R 9T T O§T

General Discussion 1116

HET |/ F19 @A §—w7 A 7 aean
= fGg A AT ITHT AT 1237 FY T
foer smit w1 w0 go W AT
T 77 g wmfwei & g Aaa froa
U9 HE q 43 9T FeEEET &7 0y
vl A1 439 A AzfamA Zni W
W I " 5 frw wemEaE §
MW | T AR W A O
AT 3gaeqT 1 Y R I 0% A |
FHEHZ § qET 7 T AT W oA
Vamwar g fs o @aRi & qeT
frad #Y fewre g7t § 22 480 7240
WY aifagi w1 qrerw Zom Y T F
fory 378 qvema o 7 # qem o

FwEza  (Complaints; ¥ a1z
LANE CABE FCORE 3 B A B
fF = oz FTIATET

AT q& w1 WA—aw arx § A
f& Ay g weft off 397 R &
i) g 9T IAw g T (rans-
port) fawmrardr 3R W WA
% faur W & 7=l F T 0F T
Fagdr woft Y fomd a7 v an fv
gl w1 3% a9 7 gfaar T faaq €
fogrd g1 waar S § a8 1f
frars 2 A1 37y e & fe 7 WY
IHEY ZIAT HAY G F T FA) ATAT
A AfF 37 T FeE FEATEr AT
q% | W17 A4 AT 99 FAT FIE
femaa &1 ¢ 39 97 qTA  FEATET
agl &1 ST N—F gwmar 7 fr
WY T 7T A A T Aw A R
AT FT X WV A SAAT F ©qAT
uferrtan &1 = aa €1 fggrag 712
fr 1 fareraa qrfFaniz & dva7 37%
AT T § AT I 9T AT FEATET
afaFrd #< 3 oo faa qwg a7
759 wigmf<ai 1§37 FL, 37§ Ay
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53T § e ol o< ot svdEnl f AT —yafan e oF af Aol

A AEA & F Prwrad A€
¥ g &t AT

Ay & F T F g o gon
¥ art & g g £ 1 g faal
o1 W T 98 wIEAr A § fgm
I T oA fr wE AR ART AW §
qd F 95 &5 F< wigANi # fav,
T FNT QT FT ATAT FIAT F |
W e § B wa avg #1 waay A
¥ At A e Ifr A, wag A
AT F £ F AT 4 g@ie §
e g v & Pt e
AR T AT ¥ KLY @ T AT
Titen a1f% ATl f4a &= v §X
aF 1 g ¥ A § ag Fr497 AT
T (RuR ¥ tie 727 wolt § AN ¢s
A F qAW FT Y WA F ) IN
9 | § gEA1T 70 wEeE w0
o faedt 7 s A9 ¥ o Jor g
£ O fErEar | W f gqq A
& (shortest route) &3
g A F fn qaEmEE 817 wni-
qCE R, T W B Tk
%I (connection) W
"I R umT e ¥ IR Al A
FAT AT AT I F AR & AT AR
F% TEHW WX IH A AT gAE T
qermars §1 § g1 g A g fr
gag T T E T FEAEE F
fafft oYT STAgAt & 9% AT AT
wefr =T AR WET AW F A 9
o &% FISEW T ) HTSIE
v B & f=m & FRr e
(traffic) & « =g 3 wofgz o
ag 7 wTT F AT A ° 9 A

YURMETE G KR & & i 390
@ I A1 5 T B TR § 9
W qAE X qF [AEE TGA AE,
A1 & wawer § e wady wrol gfear &
grixgi w1 & gt ST 9gre F g
ot I 9T g ) vk H T N
TE® AT W FEIRTR ¥ AV aw
FA AR CE I w7 AT oY ¥t qaE
FIEIRTR TG AP fF o g @y
gem ot % egre dgeam § ik
(interior) & o7 M®& yavhedd &t
gfast 2y ft v AR A 9T vqrdi
Ay d g i As wavvw &
a7z ¥ & of d—gafm & Fae

e fr T 37 ) oft fog 9914 & st
T ¥ TG |

gsAddora & fan Wk =@
faemery ATETE ) X e W e
wredi F O F—IFT T B AR
FAE, A ARSI A A F
a7 wdt & 97 B T Ay A€ s
A FY TRCTE + & HAT FATHY 7
A 9 ATAE0F AT F A fras,
7Y T I W2T & qgrer Pl A
1T Frerwar gt gF £ fF T ATE
THE I AW AI R g
fe agre & A W 2y, 1y AT e,
1o T &1 €1 0F 3% ¥ Q) o
MA 7 B AR F 1 TP A AT
A A 5 faAd 1 § afRy
mrat & Aarg 3zEr A3 At e
fa 7wt 2wz 2wT (tourist traffic)
g3 | FAifF T2 FT A9F = g
=T | 9 ATIETY & AT A A
AW B IR AR T8 AR FTAFAF )
gafan & fram o= fr woft s
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(Shri R. P. Tamta.l
agréY gy (district headquarters g

F1 gqe F1SUIVey) z
ZzHEEd )
a aq |

FT qAET AR GG A7, A0 T8
ot wrea € 9 i @t @ A A
ST EFA & AT AL | W T I qFATE
a1 IO a8t aF F W w1 FANT Frar
A AT TGE TR F AT A7 AR
g A waE T S 6l & 0 v
# T AT AV & AT AT AT AT FY
gfez & o wrams g—foaar st
F1 9gTE TaTa forsaa e Avrer & farary
AT AR fread & svafree S0
AT § feafer w1 ey g, T 4 gam
F f ag st e § fr o g
# AAAE T 31F w7 g1 arw wrE-
TIEAT 989 9T IT FAT W7 fHeaq &
fa® gu 5w 2w & Wi & oy 1% wrzae
g2 A1 Ff w=dr %7 § gTa s
F1 S 79 | 57 @y Ao feaf gy
& fir s faemad @82 (border) #
Fgt & F€ MaEHT I F A7 37 A
qgHT # (o, (U fmaw wH & z4-
fau w@ g & 5 e g @
T H AL o qFAT & AT O
W 1 qFET F—d ag wear #
1 UF: 39 &4 ST T 1 g afer
-ﬁ_--?flﬁ?ra‘ﬁtﬁ fa=n= frar s fa
ag 9T OF FATT 2EAF national
highways) #1 sma a1 #@iEmn
¥ G AT WA HIT oA 7
WA LI @fs amma §r o
frzaaéT (Tibetan border ) &
FHEIF g W | Al A g
g smEsaFaT 939 97 god oAy
FOAA | A T F oS AT

| 3o fad g 37 qTweAT 95137 4917
T T 370 F44 |

[For English translation, see Appeit dix
VII, Annexure No. 74.]

SHRI D. D. ITALIA (Hyderabad): Mr.
Deputy Chairman, | congratulate: the hon.
the Railway Minister on the steady and
sound Budget which he was able to
present in the House of the People and on
his lengthy speech which he was kind
enough to deliver in that House. We, the
Members of this House, are unfortunate
that the Budget was only placed on the
Table of the House and the speech was
distributed amongst us. May | know why
such step-motherly treatment? | realise
that the hon. Minister cannot be present at
one and the same time at both the places
but he should have asked his Deputy at
least to deliver the speech which he had
prepared. There is a vast difference
between reading a speech and hearing a
speech.

Sir, we are all interested in the railways
because it is our greatest national asset
and it is but natural that we should know
how the administration is being carried
on, how it is being managed so that we
may be in a position to offer any possible
criticism for the improvement of comforts
for the travelling public, for the benefit of
the mercantile community and for the
welfare of the railway employees.

Sir, it is but right that | must say that
there is all round and good progress in
general administration since regrouping of
the railways. | find that the railway staff
have changed their attitude; they are more
polite and more attentive towards the
travelling public. | also observe that they
are more attentive towards the third class
passengers. My request to the hon. the
Railway Minister and to the Railway Board
that they should pay more attention to the
comforts of the third class passen-i  gers.
They should avoid, as far as
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possible the congestion and over-crowding in
the third class compartments. There has been
complaint all round aDout congestion and
over-crowding in  the third class
compartments, especially in the carriage
provided for long distance travellers.

There used to be attached to the Grand
Trunk Express from Hyderabad to Delhi
one third class bogie and also another
combined bogie of first class, second
class and inter class. This used to be the
practice till December last but for the last two
months the third class bogie has been with-
drawn and only a combined bogie consisting
of second class, inter-class and third class, is
being run, causing great inconvenience to
third class travellers. In the third class
compartment, there is hardly room for thirty
passengers to travel from  Hyderabad to
Delhi. May | request the hon. the Railway
Minister to see that a full third class bogie is
attached from Hyderabad for  Delhi
passengers?

Sir, the biggest amenity that the railway
authorities have provided for the third class
passengers is the introduction of Janata
Expresses on various lines. May | request the
hon. Minister to consider whether it is not
possible to run such expresses at least twice a
week instead of once as at present? There is
one more suggestion for running a Janata
Express between Bombay and Madras via
Wadi, and Vijaya-wada, running through
Hyderabad and Secunderabad so as to give
facilities to the travelling public in that area.

Sir, there are complaints from all Members
that the railway authorities are not giving
attention to the construction of new lines.
According to the report which has been
circulated to ua we have only 34,275 miles of
railway lines in this vast and extensive
country of India. I think we must at least have
50.000 miles of railway lines in our country.
A programme has to be drawn up to complete
this quota and | think in twenty years we must
reach the target. It requires the construction
of 750 miles of new
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lines every year in» which case we will reach
the target within that period.

Sir, 1 was a Member of the Railway
Advisory Committee in the Nizam State
Railway for about twenty years. There was a
programme and also a survey for new railway
lines, but unfortunately due to the Second
World War that was not put into action,
and afterwards there was not a single mile of
railway line constructed during the last more
than 12 vyears in the Hyderabad State.
Recently | read in a Hyderabad paper that the
Hyderabad Government has written to the
Central Government and suggested to construct
a metre gauge railway line between
Nizamabad and Ramgundam or between
Nizamabad and Belampalli to facilitate the
export of coal from Belampalli coalfields for
coasiunption by the cotton-growing
districts on Secunderabad—Manmad  lines.
The Hyderabad State also made a suggestion to
construct a broad gauge line between
Kottagudam and Macherla  or between
Kottagudam and Cuddappah passing through
Kummemmet.  Suriapet and  Nalgonda.
Nalgonda is supposed to be one of the biggest
districts  in Hyderabad State and the biggest
castor seed growing area, but unfortunately due
to the absence of a railway title that district
is not well developed. Then during the last
Budget discussion we were informed that
there was a programme to construct a metre
gauge line between Khandwa and Hingoli to
connect the metre gauge from the South to the
North, but sorry to say that work was not
taken up during last year. From the hon.
the Railway Minister's speech | learn that this
railway line will be taken up in the budget
period I hope this line will be taken up
without much delay.

In my last year's speech on the budget I
suggested the construction of a broad gauge
line between parlivaijnath and Aurangabad
passing through Me-minabad and Bir and the
conversion of the metre gauge line between
Aurangabad and Manmad to broad gauge so
as to have broad gauge facilities from the
South to the North via Manmad.
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I am glad to say that punctuality in railway
timings is now well maintained. May |
suggest to observe a punctuality week
throughout India as it is observed in Japan
and other countries?

As far as travel concessions go, the hon. the
Railway Minister has provided certain
concessions for the travelling public. May |
suggest the introduction of return tickets at a
concession rate to all classes of passengers
who are travelling over 250 miles. | think it
was in existence for years together and it was,
| believe, stopped during the war period.

On the subject of corruption | need not say
as many hon. Members have spoken on it.
Likewise, as the time at my disposal is short, |
shall not speak about ticketless travel and
about catering.

But | must say that Hyderabad State is one
of the biggest oil-producing States and the
merchants and the industrialists there are
finding difficulties for want of empty wagons
for the export of oil seeds and also tank
wagons for the export of oil. There are about
500 eSpellers in Hyderabad State but the
industrialists there are finding it difficult to
export oil from there to the consuming centres
due to shortage of tank wagons. | hope the
hon. the Railway Minister will attend to this.

Lastly, Sir, a word about railway staff. The
railway is the largest employer and a million
people are employed on our railways and a
well looked-after and contented staff is an
asset to the employer. To my mind co-
operative institutions are the right institutions
to be developed to promote their economic
welfare.  There should be all-round
development of co-operative credit, co-
operative stores, co-operative housing, co-
operative life insurance and so on. | think the
hon. Minister will think over all these pro-
blems and my suggestions.

With these words, Sir, | extend my

General Discussion 1124
congratulations and compliments to the hon.
the Railway Minister.

SHRI H. P. SAKSENA: Sir, | rise to speak
simply in obedience to your call. Otherwise |
had no desire to speak at the fag end of the
third day oi the debate when my brain is tired.
| had absolutely no itching desire to make a
speech here because 1 have spoken long
enough, not of course to such a distinguished
gathering of hon. Members of Parliament as
this, but | have spoken to my own
countrymen, and | have spoken long enough.
So | crave your indulgence that if a talk
incoherently, you will perhaps not mind it
because there are two reasons. In the first
place there is no time to maintain j»ny
sequence and in the second place, as | have
just submitted, my brain is tired.

A complaint has been made that the
conditions in the railway service are
abnormally awful, very, very bad, that there
are no amenities for the staff, that the staff is
ill-treated and it does not get its due and all
that. How is it then, | ask these hon. critics,
that a very, very large number of people
seeking employment are attracted to railway
employment, to the railwaj offices? How is it?
I hold and maintain that the railways of India
provide the most attractive terms of service
and that is the reason why the railways as a
unit employ about a million people.
Otherwise it would not have been so. Only
recently, by the recommendations of the
Gadgil Committee, half of the dearness allow-
ance that was being given to them has been
added to their basic salary.

Then, Sir, this debate has been, to me at
least, a drama of contradictions, everybody on
this side saying one thing and everybody on
the other side saying another thing.
Sometimes even in the same wing there was
contradiction. An hon. lady Member began by
saying that it was a very ominous sign, a very
inauspicious thing to have an increase Jn
expenditure. For me, an increase in
expenditure is a sign of prosperity
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and not a signal of danger or alarm. | would
like our railways to spend twice or thrice as
much as they are spending today provided
they also proportionately increase their
revenue.

I have to make a few humble suggestions to
those distinguished friends on the Railway
Board who are each one of them experts in
their own departments and to whom perhaps it
would be preposterous on my part to make
any suggestions, but I give the suggestions for
what they are worth. Their being members of
Railway Board and experts in their own way
does not absolve them from looking deeper
into their own responsibilities and their own
province of duty and work, individually and
collectively. What I mean to suggest is that
the Railway Board should hold periodical
meetings, collectively as well as individually,
inviting to those meetings their immediate
subordinates who are themselves very, very
high officers and exchanging views with them
in order that the accidents that occur on the
railways may not occur or at least be reduced
in number and in order that the revenues
might be increased. And for other important
purposes also they should hold these meetings
because thus they would help a great deal in
solving the problems properly and quickly.
And then | would earnestly plead to them to
give up the habit of not being able to do
anything unless the Minister or the Deputy
Minister of Railways is also there and presides
at their meetings. 1 do not think the hon.
Minister for Railways encourages this
practice. He would be the first to give them as
complete an independence of action as
possible and therefore they should make use
of this opportunity of working under him and
carve for themselves an independent line of
action.

Of course, he is there to lay down the
policy which it is their duty to carry out but
for other purposes it should be their function
to make the Railway Administration as
unique and as excellent as possible.
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Then, Sir, this year's Budget is there.
According to my study—of course, my study
has been a very poor one; as one hon.
Member pointed out, it may even be a wrong
one, because it might have been very difficult
for me to decipher even what was contained
in the Budget speech of the hon. the Railway
Minister; still according to my study—it is a
sound, self-reliant and surplus Budget for
which so many encomiums have been
conferred and showered on the hon. the
Railway Minister that | think it unnecessary
to add any contribution of my own. This
Railway Budget, unfortunately, has been
over-shadowed by two tragic events—each of
them very serious in its own way.

One was the death due to plane crash of our
distinguished friend, Shri Hari-har Nath
Shastri, who was a kind of a conciliating link
between the Railway Administration and the
labour class. He was always ready to strike a
mean between the two extremes—the ex-
aggerated demands of the labour class as well
as the reluctance or the unreadiness of the
employers including the Government to grant
them. He always succeeded in striking a mean
between the two and evolving a point at
which the two could meet. He was— | know
from personal experience—always very
averse to the use of the weapon of strike and
he tried to avoid it as far as possible. We are
all sorry for his tragic death and, for my part, |
think that is a loss which Is jrrepar-ablo.

The other was of course the Kumbh
Mela tragedy which we all
deplore. Our  Prime Minister
very succinctly put it in his first statement on
this tragedy when he said that it was a pity
that such a magnificent arrangement ended in
a catastrophe, a catastrophe where hundreds
of people died in a state of helplessness. But
then he also told in one of the meetings which
was a sort of a private meeting that it was like
an act of God. To me also it appears that it
was ordained like that and so
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it happened. Our sympathies go to
the bereaved families and to the vic
tims ol injuries and my humble sug
gestion to the Uttar Pradesh Govern
ment, which 1 lock upon as my own
Government, is that the relatives and
the dependants of those people who
have died should, if they require it,
be helped financially also if there is
no other person to take care of them.
All the same, | can say on my personal
information ~ and knowledge that even
the worst critics of the mela who were
also sufferers themselves came and
spoke to me  splendidly about the
arrangements. No one had any fault to
find in so far as the arrangements for
the mela were concerned. Of course,
there was a stampede and people died,
for which we are all sorry. But so

far as arrangements were concerned................

Ms. DEPUTY CHAIRMAN: Mr.
Saksena, | have to remind you that there is
another speaker, Mr. Tankha. Please give
him ten minutes and so you have to finish
in five minutes.

SHRI H. P. SAKSENA: | will enter into a
compromise with the hon. Mr. Tankha.

Sir, | was just referring to that unhappy
episode and | was saying that so far as the
tribute for the excellent arrangements is
concerned, it is there in spite of that tragedy
and for that matter, to both the Railway
Administration starting straight from the
hon. the Railway Minister down to the last
and humblest worker, as well as to the Uttar
Pradesh Government which spared no pains
and grudged no money in supplementing
and implementing the arrangements made
by the Railways. To both of them our
thanks are due. It was unfortunately, Sir, a
case of the operation having been successful
but the patient having died. It was nothing
short of that.

My desire, if any, to speak on this
subject was to refer to a subject of special
importance to which | made a reference in
my last year's Budget speech and about
which the hon. the
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Railway Minister was kind enough to have
areply sent to me. It is with regard to the
Special Railway Magistrates appointed in
1948 to try and give summary
punishment to those who were found
travelling  without tickets when they were
brought before them by the Ticket
Collectors. Since 1948 up to now they have
been working as  temporary = men.
They are all young law graduates, 34 of
them in the entire area, and their whole
career hangsin astate Of suspense.
They cannot go back to their profession
because in that case they would become
jobless; on the other hand, they are not
being made-permanent.  Not only that;
neither the railway authorities nor the
State Government  acknowledge them
as their own employees.  The Railway
Administration says that they have
been employed by their State and that
they have nothing to do  with them and
the State says that they do not work for
them but they work for the Railways and
that they shall ask the Railway; to absorb
them in their Administration.  So my
earnest request to the hon. the
Railway Minister is to come tc terms with
the State of Uttar Pradesh and to see
ifitis not desirable now—if he
thinks  them  justified for  their
services being retained because of the
results that they have shown—to make
them permanent.

Sir, this was the letter which | received:
"With regard to the reference made in your
speech in the Council cf State; in the course
of the last Budget debate in connection with
the special measures to deal with ticketless
travel on railways, | am directed to advise
you that the normal method of checking
ticketless travel on railways is through the
Ticket Examiners at stations or en running
trains. In some cases, however, where the
evil has been rampant, certain special
measures have been brought into force
purely of a temporary nature involving the
trial on the spot of offenders for which
purpose certain  Special Magistrates
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have been appointed by the State
Governments concerned. As soon as the
position comes to normal, these special
measures will be dispensed with and naturally
the Special Magistrates appointed in this
behalf will no longer be required. The
question of giving them some alternative em-
ployment or dispensing with their services is a
matter entirely for the State Government
concerned." Very beautiful reply! very
logical, but at the same time, | would like to
ask, "Who brought them into force?"

MR. DEPUTY CHAIRMAN: You have
brought it to the notice of the Ministry. |
think that is enough.

SHRI H. P. SAKSENA: | think there are
still two minutes more for me.

MR. DEPUTY CHAIRMAN: You have
already taken five minutes extra.

SHRI H. P. SAKSENA: | have just to point
out that the increase in expenditure should not
be a signal of alarm. These are the highlights
of the Budget, and after enumerating them. |
shall finish. The opening of new lines, the
restoration of old ones, the manufacture of
locomotives, coaches, wagons and other
materials required by the railways, and then
the use of khadi in the place of other mill or
foreign clcth.

MR.
petition.

DEPUTY CHAIRMAN: No re-

SHRI H. P. SAKSENA: | thank the hon.
Minister for presenting this useful Budget.

PANDIT S. S, N. TANKHA (Uttar Pradesh):
Mr. Deputy Chairman, the time at my disposal
is very short, and | do not know whether you
will let me continue on Saturday also.

Mg. DEPUTY CHAIRMAN: We may sit
for two or three minutes more and finish it.
Please try to finish.

PANDIT S. S. N. TANKHA: | find from the
speech of the hon. Minister that for the Plan

period a sum of
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Rs. 400 crore; has been allocated for the
Railways, and out of this sum, during the first
two years—1951-52 and 1952-53—we have
actually spent Rs. 131.04 crores and that
during the current year we shall be spending
Rs. 77.88 crores. This means that out of Rs.
400 crores allotted under the Plan more than
Rs. 200 crores will have been spent by the end
of this year. Now. Sir, the hon. Minister has
also informed us that out of these Rs. 400
crores, Rs. 320 crores are to be spent out cf
the savings of the railways and that Rs. 80
crores only are to be paid to the Railways
from the general exchequer for the Plan
period.

| find from the statements provided to
the

us by
Ministry of Railways that during the
year 1952-53we paid Rs. 2399 crores
to theGeneral Fund as dividend on
behalf of the railways, and during the year
1951-52 we paid  Rs. 33-4 crores, and for
the period 1954-j 55 it is proposed that a
dividend of Rs. 35'50 crores will be paid. There-
fore, Sir, | submit that out of railway
earnings we are paying very heavy sums to
the General Fund and further, Sir, | find—and |
find this from one of the reports—that this
dividend to the general funds is  being  paid
approximately at the rate of 4 per cent, on the
capital outlay invested on the Railways which is
Rs. 900 crores. My first submission before you is
that this rate of interest, i.e., 4 per cent, on the
capital outlay is too heavy and should not be
paid by the railways at this rate, at least for the
period  of the Plan, because we have
got to spend quite a large amount out of our
earnings during the Plan  period. Moreover, Sir,
if larger amounts are thus made available to us,
it will be possible for us to improve the rail-
ways to a greater extent than it is proposed in
the Plan.  As such,  Sir, | suggest to  the
hon. the Railway Minister that, in any case, an
interest of more than three per cent, should not
foe paid to the General Fund out of the railway
earnings at least dur-
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tPandit S. S. N. Tankha] ing the Plan
period. I expect that this matter will be
given serious consideration by the hon. the
Railway Minister.

Next. Sir, | come to the question of the
regrouping of the railways, which came into
force last year. When this regrouping was
done, it was pointed out to us that there was a
bottleneck created on the E. I. Railway on
account of loaded wagons carrying coal from
the Raniganj area to the south and empty
wagons coming from the scuth to this area, as
a result of which longer time was taken in
clearing this traffic and delay occurred, and
that by this process of regrouping of railways
it was considered possible to eliminate the
delay and open up this bottleneck. But I find
from page 13 of the hon. Minister's speech
that:

"The data  available,  however,
-are  only for a limited period
and do not permit of reliable
comparisons  being made. It s,
therefore, difficult to make a
correct assessment of the position
on the basis of the facts and
figures now available ............ "

Therefore, Sir, it seems to me that the hon.
Minister is not yet satisfied .as to whether or
not any improvement has been effected by the
introduction of this regrouping of railways.
Yesterday the hon. Dr. Kunzru placed before
you facts and figures to show that no
improvement had been effected. |1 had also
seen an insertion in the newspapers some time
ago which also went to show that this
congestion cf goods traffic en the E. I.
Railway—it is now called the Northern
Railway—has not lessened on account of this
regrouping of the railways, and if this be a
fact, Sir, 1 would request the hon. Minister to
study this problem very closely for another
year at the most, and if he finds that it is not
making any head-

way or proving a success, then this
regrouping should be done away with,
because it has created considerable heart-
burning and .bitterness among the railwaymen
and since fcr the successful working of the
railways it is essential that the workmen and
other employees of the railways should have
no cause for dissatisfaction and that they
should be kept satisfied, it seems necessary to
review this matter if it is found net to have
brought about the desired results.

I would now like to come to another
important matter, and that is about the
locomotives' position in our country. | find
from the hon. Minister's speech at page 7,
para 17 that:

"In the plan for increased procurement
the objective of utilising indigenous
resources to the maximum extent continues
toguide and regulate all orders

placed in accordance therewith.
It is my intention to step up the
production target of the Chitta-
ranjan Locomotive Works from
120 to 150 and thereafter to 200
or average sized locomotives in
the course of the next four
years........ "

Sir, | had the privilege of visiting Chittaranjan
December last. | did so along with a number
of other hon. Members cf this House with the
cooperation of the Railway Ministry. They
were good enough to send a number of M.Ps.
to visit the works and | had the privilege of
being one of them, and fcr which | am very
much thankful to the Ministry. We found at
the Chittaranjan Works on the 30th December
last the 100th engine, which was turned out
by it, being made ready and this engine was
shortly afterwards put on the rails by the hon.
Minister himself some time early in January
this year. Now, Sir, let us examine the
position. The Chittaranjan Works went into
production in January 1950. From January
1950 to the end of December 1953 it has
produced 100 engines and according to the
booklets
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the management itself, their maximum output
and capacity is 120 engines per year. So far, as
| have said, they have produced only 3 engines
in 1950, 17 engines in 1981 and 50 engines in
1953. According to the time table, it should
have produced 52 engines in 1953 but although
they have not achieved last year's target they
have certainly come very close to it. During the
present year they expect to be in a position to
produce somewhere between 80 to 100
engines, but, Sir, at this rate of production, |
am afraid, the hon. the Railway Minister is too
cptimistic in thinking that with this indigenous
production he can meet the -requirements cf
the country. | also find from the hon.
Minister's speech that the number of
locomotives which go out of use or get old and
worn out is approximately 200 in the year and |
say sc because he has stated that 1,000
locomotives will become over-age at the end of
the Plan period. From this | take it that at least
200 engines will require replacement every
year. Now if it is the desire of the hen. Minister
that Chittaranjan Works should prcduce 200
engines in the year, | am sure it will not be
possible for that factory to do with its present
capacity of production. Therefore, Sir, unless,
of course, either another locomotive works is
started in that area or elsewhere, or its present
capacity is substantially increased, at no time
do | see the possibility of Chittaranjan Works
producing 200 engines per year. The ether
engine producing factory is the Tata Loco-
motive and Engineering Works in Bengal but
they are producing only 50 engines per year.
Their maximum eutput is not much above 50.
So far, of ccurse. their production has .been
very low but even taking the two engine
producing works at their maximum production,
according to my estimation it is not possible to
have mere than about 150 or 140 engines in a
year. Therefore, Sir, if the present position is
allowed to continue, then for all times to come,
or at least for the next several years
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to ccme, we shall ,be forced to fall back upon
imports which none cf us would like to so far
as it lies in our power. It is certainly very
gratifying-to find that the hon. Minister is
likely tc get some engines from Canada and
quite a large number from the U.S.A. under
their technical loan scheme but all the same it
would be better tor us to be prepared to
manufacture our own requirements and |
would urge upon the hon. Minister to devise
ways and means for it.

MR. DEPUTY CHAIRMAN: Ycu should
close now. You have taken five minutes more.

PANDIT S. S. N. TANKHA: Shall | speak on
Saturday—just a few minutes on Saturday
before the hon. Minister replies. | have quite a
number of subjects to deal with.

MR. DEPUTY CHAIRMAN: There is no
time. We have other werk on Saturday. The
Appropriation Bi'i is coming and you can
speak on that.

PANDIT S. S. N. TANKHA: | find from the
agenda supplied to us that the General Budget
will begin at 3-30 p.m. on Saturday. So | can
speak for a few minutes on Saturday.

MR. DEPUTY CHAIRMAN: Not on-
Saturday; please wind up.

PANDIT S. S. N. TANKHA: During my visit
to Chittaranjan | was very much impressed
with the factory and | also visited the township
as also the quarters of the workmen. | found
one little drawback which | might mention
here, viz., that although the houses are well-
built, they do not contain screened bathing
places and the tap, although closed on three
sides, has no coverage.

MR. DEPUTY CHAIRMAN: You write a
letter about these to the hon. Minister.

MRr. DEPUTY CHAIRMAN: The hon.
Minister ~ will  reply on Saturday
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of the management itself, their maximum
output and capacity is 120 engines per year.
So far, as | have said, they have produced
only 3 engines in 1950, 17 engines in 1951
and 50 engines in 1953. According to the
time table, it should have produced 52
engines in 1953 but although they have not
achieved last year's target they have certainly
come very close to it. During the present year
they expect to be in a position to produce
somewhere between 80 to 100 engines, but,
Sir, at this rate of production, | am afraid, the
hon. the Railway Minister is too cptimistic in
thinking that with this indigenous production
he can meet the requirements of the country. |
also find from the hon. Minister's speech that
the number of locomotives which go out of
use or get old and worn out is approximately
200 in the year and | say so because he has
stated that 1,000 locomotives will become
over-age at the end of the Plan period. From
this | take it that at least 200 engines will
require replacement every year. Now if it is
the desire of the hon. Minister that
Chittaranjan Works should produce 200
engines in the year, | am sure it will not be
possible for that factory to do with its present
capacity of production. Therefore, Sir, unless,
of course, either another locomotive works is
started in that area or elsewhere, or its present
capacity is substantially increased, at no time
do | see the possibility of Chittaranjan Works
producing 200 engines per year. The ether
engine producing factory is the Tata Loco-
motive and Engineering Works in Bengal but
they are producing only 50 engines per year.
Their maximum eutput is not much above 50.
So far, of course, their production has .been
very low but even taking the two engine
producing works at their maximum
production, according to my estimation it is
not possible to have more than about 150 or
140 engines in a year. Therefore, Sir, if the
present position is allowed to continue, then
for all times to come, or at least for the next
several years
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to come, we shall be forced to fall back upon
imports which none of us would like to so far
as it lies in our power. It is certainly very
gratifying. to find that the hon. Minister is
likely to get some engines from Canada and
quite a large number from the U.S.A. under
their technical loan scheme but all the same it
would be better for us to be prepared to
manufacture our own requirements and |
would urge upon the hon. Minister to devise
ways and means for it.

MR. DEPUTY CHAIRMAN: You should
close now. You have taken five minutes
more.

PANDIT S. S. N. TANKHA: Shall | speak
on Saturday—just a few minutes on Saturday
before the hon, Minister replies. | have quite
a number of subjects to deal with

MR. DEPUTY CHAIRMAN: There is no
time. We have other work on Saturday. The
Appropriation Bill is coming and you can
speak on that.

PANDIT S. S. N. TANKHA: | find from the
agenda supplied to us that the General
Budget will begin at 3-30 p.m. on Saturday.
So | can speak for a few minutes on
Saturday.

MR. DEPUTY CHAIRMAN: Not on
Saturday; please wind up.

PAanDIT S. S. N. TANKHA: During my
visit to Chittaranjan | was very much
impressed with the factory and | also visited
the township as also the quarters of the
workmen. | found one little drawback which |
might mention here, viz., that although the
houses are well-built, they do not contain
screened bathing places and the tap, although
closed on three sides, has no coverage.

MR. DEPUTY CHAIRMAN: Yuu write a
letter about these to the hon. Minister.

MR. DEPUTY CHAIRMAN: The hon.
Minister will reply on Saturday
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[Mr. Deputy Chairman.] at 3-30 .M. There
is a Message from the House of the People
The Secretary will read it.

MESSAGE FROM THE HOUSE OF
THE PEOPLE

I. THE APPROPRIATION BILL, 1954.

1. THE PATIALA AND EAST PUNJAB STATES
UNION APPROPIATION BILL, 1954.

SECRETARY: Sir, | have to report to the
Council the following message received from
the House of the People, signed by the
Secratnry to the House:

In accordance with the provisions of rule
132 of the Rules of Procedure and Conduct
of Business in the House of the
People,.
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I am directed to enclose herewith a copy
each of the following Biil which were
passed by the House at its sitting held on
the 24th February 1954, namely: —

1The Appropriation Bill, 1954.

I1. The Patiala and East Punjab States
Union Appropriation Bill, 1954.

2. The Speaker has certified that
these Bills are Money Bills within
the meaning of article 110 of the
Constitution of India.”

Sir, 1 lay the Bills on the Table.

MR. DEPUTY CHAIRMAN: The House
stands adjourned till 2 p.m. tomorrow.

The Council then adjourned till two of the
clock on Friday, the 26th February 1954.



